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i uienof ; pioﬁdctsf'
. Hmduc_t.'(bypmduct arid’,
to be.obfained: - ., - L

tes g TR T

Ural Gas

& f_q‘cﬂl Yl _.,thé belo‘w mentlo'ﬂed c’;utlets fm
in.the outlets and Lhe quaumy has to-be- b1ought .
& Ghthingd. B ok

ooy i

'Pmnt 01_? dlSposal

|-G hdustiys ownrland.

| Redyeling 16 process:




' scwag,@ :
2. The vnit shall prondc lhc Efﬂucnt TreatmentPlar
. ensure that the filtrate i completely’ Iecyole in
3. The unit shall ensure that the:sypernatan s
and shall ensure that ng- trade effluentislet outsidéthie”
4. The unit:shall camply twith the' prowsions 0lid
5, The unit-shall ensure: that only-the;source: segregat
6. The " tmit”".shall* comply wit thc p'mvm;lons
blodcgmdabla waste. \
7. The unit: shall ansurc tha 't
premises.
8. The unit hll'e ensurf: th"tt the'drlcd:dlgcsted 1)
 within the premises. - .
-, 9 The umt shqll ensulc that the ﬁctwn gha

11, The umt shaﬂ p1ov1de adequat
1. In cage of revision' of- conscnt fce
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; =lfuanufactura of oducts/ -
, ange 111llL116( pigduct/bypr duct: and.
U‘J.b obtalncd

5 :NOSJDJ 0
:KVNday —]

; : elow menhoned
ol' stack Auy chnnge i the:¢misdion

8! notlce of Lhe Boatd and fresh

GaStaous stchmge
id" 111 Nln?:[lu '

o8 forithie Juufioahon of mathanc gas “and.
thc ,"AQ standalds plcscl‘lbed by the

' d all the. tlmes

Biehit Nof§ level Statidars pmscu’bed by the-Boar.

{U e {j%t : guite:widitiifi-and. alloltmd the: 1{1 ehgises
3 1tfia Lai public:eomplaints. . - :
R HQL 7 ‘m ]};cé)nt authoiltl; 1’01 the sto1age and bottlm g
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CONSENT ORDER NO. 2004132021604 - ~DATED: zsmmozo--“_ -

PROCEEDINGS NO:F. 034SHSRJOS/DEE/TNPOBIHSRJWINM DA’I‘ED 25/06/2020

SUB: J.“alml Nadu Pellution Control Boardt:r—CONSENT TO DPERA.TE S After CTE

M/s. BIOMETHANATION -CUM: BI® CNG BOTTLING: PLANT: ; 'S No: 458/3 PartL o

g for: iha opf;:ratmn of the plant
LE villape, Hosur Talulc.and. Knshnagm District,~ _Consent,

?n%sdﬁﬁallrgc o‘?ss\%ags and/or trade 'effluent under’ Scctlon 25 af the ‘Water, (Prcvenjnpn gnd C(T)BFl ol
of Pollution) Act, 1974 ag amf:nded 1n 1988 (Central Act 6 01‘ 19'74) Issuedﬂ ch

RE: 1. CTE's Proc. No. F.0348 HSR/RS/DEE/TNPO‘ I&A]?016|Datcd1 09 12 2015

mles and orders made there. uqder to
The Commissioner, 2 E g SR
M/s .BIOMETHANATION. CUM BIO CNG BOTTL]NG P A,NT
- S.FNo.45/3 Part, . ERR AR N
DASAPALLE Village, -
Hosur Taluk, '

Krishnagiri District,

o

Authorising the occupier to malee discharge of sewage and /.Q.If.if_tIadQ_i@fﬂL‘e@i}t; e .

This ig subject to the provisions.of the Act, the mles and. the oxders made faarg under and thc tf;rms and

conditions incorporated under the Special and Gencral condmons snpulatad in tha Cansent Ordar 1ssued garlier . .
and subject to the special conditions’ anncxed

TR |

This CONSENT is-valjd for the penod cndmg March 31 2023

8 Palanl& yﬂlsllnllysienud by §. Falnnlsamy ] .‘ h
Pa!@ 202 .28 20:32:41 msan' ey 8

T Dl i E s
T;tmﬁg\fntdunlyiifuﬁ;ﬂﬁnéﬁnt?tﬁ%ﬂ::rd
§ s HOSUR
To
The Commissioner, ‘ o
M/s. BIOMETI—I‘_ANATION CUM BIO CNG BOTTLING PLANT, -
The Commissioner i,
Hosur Municipal Office, Bagalur Road, Opp. to- ThlllalNagar "
Hosur — 635 109. K.ushnagm Dist. Tamil Nadu, Pm 635109
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' 2 Copy’ submlttcd 16" the Membei S‘e
mformahon Pl Gy, o

. 111Io1n1ﬂt1011
- AGF _ﬂ_a _

bt e ksl

1 F hig oonseu’L 0=ope1ate‘ is-vahd-for-o craﬁmg‘\the facilit . i
: y*fcn the manulechnc of products Col. 2) at
© the rate (Coli:3) mentiored below. Aﬁ}f change if e plddtctS'and its quantity has to be blOElght to )the
110t1ce oi.' theBoard and fresh co_nsent- has Lok be obtamed

A8k k. b Qunntity'_‘ R Unit
| No: i A e

PmduutDet'uls ¢

;| Bio CNG Botﬂmg 1h | Nos./Day

| KVA/day

L Set) e s i .y
2. Th15 consenk:to opcraie 15vahid for op tmg the facﬂlty-wﬁh e below imentioned parmmt-,d outlets
o fof thie diséhatge, of é‘é‘wa e/trade efflileiit: Any: changeifi the outlets and the guantity has to be

' blought to the 11chtmé ] d ﬁesh cousent’ hElo to bc obtamed

Descl 11)&1011 of. Ouﬂ

- | ‘.'Outlet NOl

Eiﬂuem Type Sewage
A \Sewage

[ Enent Type - Trade Bfives sl ) |
| 1. - | Trade Efﬂdem \Recych,ng to process

) The efﬂuéﬂt d1scharge shall 110t cbntam uonshtueuts 111 a?u‘:ess of .the tolerance Liits as laid

doWn heretmdei

l bn Industrys own land
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TOLERANCE LIMI’I‘S OUTLI‘.TS

- | Unit T
s ol :
111 jParﬂmetel . S wa ge [[\radg Efﬂueni
0. i 1 g b 1‘ "‘ “_...-. e ..-" .:-
_ o Pt ] T A B
1. |pH _ ol , AllEes v
BT ok . |shallmet:: ¢
2. |Temperatyre Gt O : " leyceed 5°C
il rccewlllg ;
water L oiale L il
temnﬁrﬂhﬂﬂ" LML PR
N - " shall pasgiBAO |+ . o v s |t
3. |Particle size of Suspeudcd. & = inﬁ:rtil ;S:_ Al s ;
solids e :
4. |Total.Suspended Solids mg/l 30 ‘ 1?‘30' —=
5. |Total Dissolved solids mg/l F ; 2
. |(inorganic) e
6. |Oil & Grease mg/l
7. |Biochemical Oxygen . [mg/l
Demand (3 days at 270C) EILE].
8. |Chemical Oxygen Demand |mg/l
9. |Chloride (as CI) mg/l
10. |Sulphates (as SO4) |mghl"
11. |Total Residual Chlorine . me/l. o
12. |Ammonical Nitrogen (asN) A mg/l s
13. [Total Kjeldahl Nitrogen (as g/l
14. ' |Free Ai_nmnm;t (as NH_"’:) mg/l ' .
15._|asseno a3 Ag) g L
16. |Meroury (as Hg) i/ S S
17. |Lead (as Pb) mg/! L
18. |Cadmium(as Cd) ‘ mg/l‘-.___ B
19, |Hexavalent Chromium (as |mg/l
Crt6) _ :
20. _|Total Chromium (as Cr) _ |mg/l e
21. |Copper (as Cu) me/l - sy
22 |Zinc (as.Zn) N\ _ mg/l ' . ¥ A ,
23. |Selenium (as Se) mg/l - 0.05
24. [Nickel (as Ni) lmen L g
25 {Boron (asB) mg/l i g .
26. [Percent Sodium 24 - _ o
27. |Residugl Sodivm Carbonate |mg/l - - P i g
28. |Cyanide(as CN) mg/l . Tt 0.2 T
29. |Flioride (as F) e/ ) “ihy T E P
30. |Dissolved Phosphates(as ) [mg/] - 8
31. _|Sulphide (as §) " - mg/l - 2
32. |Pesticides |mg/l n =
33. |Phenolic Compounds (as  |mg/l - 1
__|csHsom) 1
34, [Radioactjve materials a) micro i 107
___Alpha emitters curle/m] :
35. |Radioactive materials b). |micro | ; 1_0”-6
Beta emitters . L ‘unf;/m']_ ‘

-Nas : s




L effilaent b el il : -l-f?scriwqfi,n?'-s-l, No:3 'above or to a
 Waler supply sonieotion{or sach-0f e pumpOses Wentioned helm
- .purposes of the.Act.... ..
a. Ihtusttial Cogling, S
b Domestie purpose,
- . The gecupier shall, maifitain the Blectro
Lo-gh bool foi*eéi_é]fi of the unit oD :
- of ETP along With the readings of the Bléctis Magiieti
-and'the-same shall be firnished

“Member Secretary / Joitit Chief Brivironin

--Tllé’b@t;ﬁjﬁei"ﬁh&ﬁ- develdp ade
The occupiet shall provideat

- 1n thie case of yere liquid discha

© sludge.

* system canl perform effectively for achievin
..‘Additi@i‘l'cﬂ Conditjons: i T B

N

Sy

e
o FOLLUTION CONTROL:BOARD, =

ST EYRTR

- ALlunits OF the Sewsle atid Trade STt treat T T ———
50 as to- achieve the. Tl it '

o e ent'plants shall He Dpl?med cfﬁcmntl}_r and continuously
chieve: the zero liquid discharge of

I\;’Ictﬂf.‘:'{“%l%ﬁlillllec.l at ,the. J'_n.lc:,t of the
fot ag8egsinig the quantity of water

pection and maititenance: and for other

I'he occhybsict $hiall intiiatais. Ovs s rsot !
16" purposes' mentioned below
ate: easily: aceessible for ins

used and enstiring that such metets

o boilet feed.

;- PICL S, LAl Magnetic Flow Metets-with computer recording airanpement for
‘measuring the.quantity Qf_ Gfﬂueqt-gcne;ated and treated fot. tﬁe,gd]iitbz?;%ugilr;izzdé?%lﬁigg fa e
perations.of ETP have;to-be maintained.to reflect the worldng condition
JL PE LICEA etic Flow Meters inistalled to assess effluent quantity
) _ ] d for-vetification of the Board officials during inspection. '
THe'ocetipier shiall 4t hi§ owircost get: the'sariplés:of éfflient/surfaoe: water/ ground water collected in and
around the unit by Board'officials-and-diidlyzed by thé TNPC Board Laboratory perivdically.
Any upset cohdition:in any: of this:pldht:

discharge and réslt id violation of the s

fithe: factory-whichi .is; likely to result in increased effluent
andards mentioned in S1. No.3 above shall be reported to the
ental’Bhgiiiger-Monitoring atid thié concerned District/Assistant
e-iail intediately and gubsequently by Post with full details

Environmental Bhgineer. of-tie
of such upset condition. *

Bodtd

The occupier -Shall_alwdis:equp_l.y 1'.1.(;1.-5GalTyCﬂi’ﬂ»-ﬂ'.lE'ﬁl‘&ﬂ]ﬁ/di{éﬁi(}h&'_iSBupd"by_-the‘B'Oal'd in this Consent

Ordef aid from time t9:Hine Without-any negligetioe, The gecupier shall' be liable for action as per

provisions of the: Act in-cdge:6f 1101 cotipliance of aity drder/directions issued.
quate i h ofgteen belt' ét'ﬁit‘é’i‘h_te- of 400 fiumbers of trees per Hectare.
itrial water harvesting:facilities: .,

e 'o_c(:xipief-sﬁ‘éﬂ ensiire’ t‘hﬁtfitﬁéfe;;ghal]quf ba 'ﬁﬁ?'di_s'.g];argt_z;qf efflutnt either treated or untreated into

stortn water draifi‘atany poiit/o it

e of eff] ht‘.‘}iﬁit.'s';f;cﬁé‘:oci‘:‘__l_iijiel"sﬁﬂl'éiﬂlere the following conditions as
laidunder. o - M N Ul O i I P
{). The octupier shiall enguie zeto:liqiid d ﬁjha{gé'bf"gﬁﬂui?n_y, tli'(arepy 1o discharge of .untip-q@ed/ treated
&fflilent on land bi-into any watet.bodies gither ihsidgrofvutside the'premises at-any point of_ time.
ii) The occupict-shall ¢ pérate aitd thdlntain the-Zeto Ligiid discharge treatmeit components c.onémsgl(%
of Primary, -Secondary .and tertiaty”: treattnent -systems: at - all times and ensure tfﬁjt d__e )
péﬁﬁéa’né/EGapéra{OfCoﬂdéflsﬁtbshﬁll bé regycled in the process apd the final RO reject Sbfa be dispose
off with (he teject management systen ensiring zero liquid:dischatge of ;fﬂuents 'in the pr cs:(:i11§;s.- b2
iii) The -occup;ier,:ﬁhall opetate.and maifitain-the rejéct mahagement; system effectively and recover
salt from the system which-sh

11.be reused in.the.process-if reus ‘b'lc or shall be disposed off as ETP
SIABE. e p s L opteusto b ot dikchatge. of effluchts-for any reason, the occupier shall stop its
1\!) In case 01[-1i?léuiiﬁtt?o;?ig:hﬁirt%".-a11d', s‘l%all_ be ‘iteported ‘to the Metnber. Se.cyetmy/.’i_omt‘ C;:'htlif]:ef
p1_p@1fgt10_ﬂ. ?fﬁﬁp'n’éé'r—Mdhi'toring and fhe concerned: District/Assistant Envn'_m}mental Engineer o
El?\.’_ﬂm?n?l'a'ﬂ ifmediatsly and subsequeritly by-Post with full details of such upset cpnchtfon. i
Board:t‘:)y-?-rr_}_{:ld w'shall. restact the prodﬁétibn only:after: ascertaining that thie Zero discharge treatm

9) D o : g zero;dischatge of effluents. ;

A




'HAM!LNADU PULLUTEIN EDNTHOL B(M\H[B

1. The unit shall comply all the proyisions of thc ligence oblamcd ﬁom I‘ESO N'\gpur v1de, I,wensc
dated 07.10.2019 for the storage and bottling of Bio CNG, | T

2. The unit shall treat the sewage gcnemted fmm 1he umt thmugh Septm Tank and dlsposed by Sq:alé‘ '
Pit arrangement, as reported, - : ) o Ty ] e

3. The unit shall operate and maintain the Efﬂu ¢nt Trmtmcnt Plant fo 1: thc trcaimcnt of dewa‘i:ermg of
digested slndge and shall ensure thatthe ﬁltmte 15 completaly rccycled back mto thc process

4. The unit shall ensure that the- supernatant. (txadc cfﬂuent) ﬁom the dxgestcr 15 recycled 1n the prqcess
as reported and shall ensure that no trade’ cfﬂucnt ig. lct outside the premlﬂcs

TR i

5. The unit shall ensure no trcatcd / 1111trc'1ted trade cfﬂu@nt 15 d1sposed 11:15141@ ;md outsu;lc ﬂlﬁ umt*
premises. T gt

6. The unit shall ensure that only the scgrsgated bmdcgnda'ble sohd waste sha]l ba usccl n tha procﬂss

7. The unit.shall comply with the prowswns of Sohd Wasta Mau,.igement R,ulas, 201 6 whllc handlmg
biodegradable waste and at all the times. -

8. The unit shall ensure that there shal] not bc my atora,gc ofbmdcg'radablc waste m opcn arf;a wlthm
the premises. o xR EEE il

9. The unit shall ensure that the-dried. dlgcstﬂd Sh}dgﬂ is chspp :

'B sial; kL
accumulatmn within the premises, ﬁcﬁl }]’SG Wiﬂ}f’-ﬂﬂ-._ o

11. In case of revision of. comcnt fee b ﬂac G vemm 't i i
within one month Emm e daj;e of nDtl%gca 0.1 . m;t he umt shallremit 1hf.= diﬂ?emnce m amount




w4,

2

pauj

0.

12,

14,

16.

- T Sbeupigsiall mni

- consent at least, 60- days
- patticilars ehsuring tﬁ) at
effhdent, s e

T ThecOI’!LSch’ccondi{:]‘lonsL O e i iy e
* oftheAeh = 8 F Tt AT S e

T A fler the {8656 - of i erdersial] Wl

©Thedceupiet shall iaintaitai Tnspection: Regilstetiin the factory §0-that the inspecti
: 2 i P st teAl L all Ao g ! ter: ie: faCt : ’
record the details of the .observat i CEL Lhig ory 80°that the inspecting officer shall

-+ Theoccupitt shiall provide all facilities i

1n.and.-around the"-fgctoyy'?étf_gﬁy;tiﬂjé

‘The otoupiet shall display il

systeiny provided sftio ET

* The golid Wwaste' stichi

that from ait"pollition

*: cdllected inam sarmatited ,.

. -The' ocoupier-shall: tollegt, treat; glid swastes like fo
canteen and coivert ity SOHipO g T

" The accupiét shall degregate.
 with Hazardots Wastes (M

¢ The setupier shall tainta

Al pipes, valves, sewérs afid: : of. Floor wash _ tted ir :

' ?fﬂgélljlt collectionisystem only aid ghall nopbe dllowed to find their way in slorm drains or open areas.

" Y'he-occupier shall ensure Evaporation pans:shall be .constru
: %gﬁoﬁcﬁtﬁ"s’f.jlﬁ_r-_‘pani'isjat‘jlpfag't“l m;abgve thie Grouad level (it applicable).
. .or before 5th of every. month... ..

. ) Yeaily Tt ot e ovdons wasies gehetated and socupnulated for the period from Lst April to 31t

v Thé isstiande of thiis. ¢ohsehit does abdtithetize ot approve the construct

— L

2

>

LLUTION'CONTROL BOARD.
CENERAL CONDITIONS <~ . . " .
eﬂﬁ&pijhcglt i i e e =

This Consetit-is ISS‘UBd‘ by the-Boari

This Consenit'is issued consideration of the partioulirs givenin -
: ‘.,ch_anlgc +Of; alltctatlcui.;. or‘devidtion thide ifi actual, p?éf'ctgsta;jaf:-gg'ﬂ-?ﬁi G il tl}e appl_lcatloi%. i
z ,_?L?Plll‘?atloﬂ_'}?vm’al.so be- ground-for review/varidtion/revdcation of th :
- of the Act anid to make such variation 4§ de

nvarlation/revocdtion of the Consent Qrd :
Sertied fit for thé purpose of the At o ooioR 27
dBI'"SI}QH' 00111111116 iﬁ'f@i’iﬁé utitil revoked under Section Ty

5 g2t - : | ithe-‘Consent to' Operate’. ordefs-issued: previ ' !
(Prevéntioft and Control of Pollutlon)'Act, 1974 as amended stands dufiet. T Y toder Water

ations: an

cord 1 and-instructions issued to-the unit at the ti fi i s
T R e el L at: the time of inspection for
- The octupier'shall provide 4nd faii

t'hifli?f‘ﬁl‘ﬁ"faﬁéfﬁatéf'-pﬁ';iférsupply along with se ;
- e DOCUpITD SUaLl PIovite and malntaiil-an-alterfiate power ; parate energy meter
for the _AEEﬂuenf- Treatinent+Plant sufﬁc-;lcnt to- ensure -continuous operation of all pollutiof ycontrol
equipments to.oaidtdin complidnees:.. P 0 b

‘..t}_f‘g.e‘-Bdﬁr'tlll:j?‘qfﬁ'qials fot. inspection and collection of samples

w| didgrain of the soure

qf. cfﬂuent 'generation and pollution control

e Wistage: packape,  einply sontaiets, residues, sludge including .
1trol equiptieits collectéd withiii the premises of the industrial plant shall be
caund ghall b disposed oft properlys . -

od-waste, green waste generated from the

doilsWastcfrom Ziéfhéf- SOlid‘WasteS and -comply in accotdance
ehif; Handling ahd Transboundary: Movement) Rules, 2008.
s00(house-keepiiig withifythe; factoiy premises.

diattis shall be leak proof. Eloor-washins shall be admitted wnto the trade

- The gtcupict:ghall efisure that*the é“:slizﬂlmﬁb{e"_'l‘ﬁé':_éinyf’ﬂi?efs,ib’n’ ér by-pass of trade effluent on land or
. -into any water SOUICes. ¢ s LT T T :

thatsolalEvapmationpansshall be .congtructed in such a way that the

'
v { 2

Tlie'o‘ctupié?%iﬁﬂl’ﬁii‘ﬁi‘é‘lrt]ié followisg returis iiy“the prescribied formats to, the concerned District
office regularly:r L T Rl

4) Monthly water consumptionetu

i, ek

1146 f sach of the/ puipbses with water mieter readings in Form-I o

Match in Forta=4 befote the end of the siibsequeht 30th Juge of every year (if applicable).

v : . " s s &
c) Yearly Environmental Statement;'f(;ll_"_t_li_e-‘period:frbm::ls‘tﬂApnl to 31st March in Form —V before the

end of the Sub'_saqﬁem'30'fh.=3913t31nb'p;“éﬁfév.ary_ygqt(i'f applicable)...

- If applicable, the gecupist lids fo tomply witli the provisions of Public Liability Insurance Act, 1991 to
L applit 2y LAl o

‘provideé immedidte religfin the event off any hazard to humah beitigs, other living crealt ires/plants an
1310‘[1 €l P T LI [ R ey S it s L uSSubStanCBS_ ) )
. propeérties. Whilé handlifig and stotage.of hazardo S A

: s ovaeal wate o or in- G snt Porombolke
E facilities or the-undertaking of any: works in: aﬁy;natugal_watc_rcgmsu or in (;ovetnmen
- . or fatilities er the-UndERlaing B2 <5 :
. laidds, :
19. -

¢ L L e (e gt et roperty or any
Tt ig5ance of this Consent does ot conivey any propetty right i ptﬂ;ﬁ wéil %nggﬁrlﬁgmpprg 2]
‘m'hljs',ivc vivilsges; ot does iit: aulliotizs dniy thyury tq"}b.rwlatps-‘giqpl aw}; ST
| 2}1;3 'iﬁ'vasi‘]gi:‘t,'df'-pers'ondl_rig’r',‘llt:ﬂ.'ljiox atty fifrihgethent of C‘cntrall,_‘ ate .oF

rhn



22.

23.

24.

TANIENADYPOLLUTION CONTROL BORRD .-

Hegnk " T bt g A

The occupier shall forth with keep the Board-informed-of any'_--'ac‘c-ident-.-o'f".ﬁﬁfgrcs{scﬁf a'_cp'or'-‘: 5 4
event of any poisonous, NoOXious or.polluting matter -0r ‘emissipng are being; discharged mto .

stream or well or air as a result of such discharge, water o_r_z}i:,is1b¢1ngpolluted._= ,

If due to any technological improvements or otherwise the Board is of opinion hat all oranyof- .

the conditions referred to above requires yariation ‘(ig;_q:luding.‘thc _g;]__,ia;,:xg_c:'of"my' treatment’

system, either in whole or in part) the Board shall, after.giving the -applioeinti-'arx'opporiunity of .

being heard, vary all or any of .such conditions: and"fheré]ipon.th@'appliﬁﬁnt..ﬁhaﬂ' bé.bonnd.to .
comply with the conditions.as 80 varied. - . TN T T Cem e N
In case there is any change in.the constitution . 6f the. management, - the occupier of the new
managsment shall file fresh application under Water (Prevention and Control of Pollution) Act,
1974i-as amended in Form-IT alnngwith‘--relsilantl-dobﬁmént's'.u.-off‘cliﬂngé‘.'Df management
immediately and get the necessary amendment with reneyal of congent grder.” . S
In case there is any change in the name of the _,(201;{!13._'@1113/,:‘51,1011(:{'-111@'.9%11.919,13 shall inform the

same with relevant documents immediately and get the neeessary amendments for the change

of name from the Board. ' S N R gar R gk g Bl L Aeathg g '

The occupier shall display thiS'GODSGI.lf (')ll'dc_r_"l g’faufe_d_;toi:;iﬁ-iﬁ 'ai p_rgmin’én{: place fdr-peﬁl_sal'- af e

the inspecting Officers of this-Board..

ol BET Lt e gy S

fnad oy 8, Balaifiny

Disfris mivioimental Tidinger, 1.7 e
il lution Control Board, .. . .
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CONSENT ORDERNO 200423202.1604 DATED 25/06&020 o

pel Rt E i T
PROCEEDINGS NOF. 0348HSNOS/DEE/TNPCB/HSR!A/ZOZO i PﬂED; ity

R R WS e e
(“' ‘

GG "‘""f‘!‘ T

o PERATE - A‘ﬂ'e‘r". 'C.:TE':.". Wl

' Pol Control Board CONSENT TO Q g
A O B GRRE T
Talul< an. ighnagiri.D .
?1&%?%&%%3&?5; ?}Egﬁ Sectipn 21-of the ‘Air- (Prcvantlon and Contro]; of Pollution) Act 1981 !

as amended in 1987 (Ccntral Act 14 of 1981) wIssuad'-‘.qug

REF: 1. CTE's Proc. No, F, 0348 HSR/RS/DEE/’[NPCB/HSWW&NEQI6"JDljfixté'd':.({Q:;‘E%:'%?fﬁf-" 2 o &

rules and orders made there undcr to

The Commmsmncr

- S.F No.45/3 Part,
DASAPALLE Village,
Hosur Talul,

Krishnagiri Dist;igét,' |

c .Pallutmn Contml Arca as notlﬁcd by
the Govermnment and'to make d1schargc of crision from thc stqcks/chimnays 5

This is subject to the provmmm of the Aot the. ru}cs and thc ardcrs made thcre undf:r 'md the terms

and
conditions incorporated ynder the ‘Special and Grcneral conquns st1pu1qtecl ;n, thc Conscnt Qrder issue

d earhcr :
and subject Yo the spec1a1 condmons annexecl

.:'_Eea a,es zn,zu ﬁll 'HJ-'I :m' &

Jistrief Enying nmefﬂﬁ! nginger;) [V
TanulNaﬂul‘plflutmn Cnn%:rql BOﬂrd .

[o

Che Comrmssmner

/s, ]éIOM]ZTHANATION CUM- BIO CNG' BOTTL]NG PLANT 80" o
-he Commissioner, Hosnr Mummpal Ofﬁce Bagalur Road O to Thlllal :
Tosur — 635 109, Knshnagin Dist, . b el R " e . Nagzu .

“amil: Nadu Pin: 635109
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(b) The Ambient Air in'the i

This consent to operate is valid
rate (Col. 3).mentioned below.

notice of the Board and fresh consent hag to be thamed‘ '; ,

SI’ECIAL CONDmoNsv..,-;

for- opcratmg the famhty for the:
Any-change.in the products an

manufacturc of products (Col. 2) at’ thﬁ
\d: 1ts quanﬁty has to be. brqught to the |

Sl Desm 1pt.1nn‘ Quanﬂty L Uﬂlt : '-
No. 4 i ST
' Product Detmls _ sy ey USRI e
1. | Bjo CNG Bottling- in10 Kg Capaclty Cylmdar j
2. | Captive Power Generatmn (Natural Gas gen
set)

"lh1s consent ‘to operate is vahd fm operatmg thc facih‘gy w1th tha bfslo

sources along with the confrol measures, andfpr stack, Any.. chang .
measures/change in- stack' height has to be” brough o to thc notwc" of thﬁ ‘Board and ﬁesh_

consent/Amcndmcm has to be obtamcd

w menuoncq em,lsslon/n,oise ‘
‘the. .emigsion, source/control.

limits pr escnbed below,

I Point source emlsswn Wlth Stack ! ?." R e : :
lStack Point Emlssmn Snurce _.'» : ' : Staclc glght Gﬁseduéibischarg'e, '
Nov g Growund, |in Nm3/he . -
0 -|Bio~gas Dlgastar (H2S
. Remo\/a1) e
0  |Blo-gas Dlgester (6@2 S
Removal)
1 "|Flare gas from: Methane'm <SR ol
Storage Balloopy: "\ 44 .
2 - Natural Gas Gen Set 10 ». v
il [Fugitive/Noise. e‘mlssiun
81, T'ugitive or Noise It Emlsswn :
No. sources measl‘lre's ;
1, |Natural gas gen sef VNqiae : Acoustlc
: | Enolosure : »
!(a) l’l"hf: emission sha.ll not contam constltucnts m excess of the toleranoe hmlts as lmd down hereunder 'y
Sl Pammeter. 4 Umt ' , llmlts Staclcs
Annexure. enclosed xf apphcable

“‘Wﬁfmﬂl Plﬂnt drea. Shﬂﬂ not cqntal "'mnsnments m cmess of the tolerauce.




iy

. o |Ayerage- LT

Sl | Pollutant R '
No.| -~ . iy ket Tolevarice Limits
. Industrial, Ecologically
|Residential, Sersitive Area
. | Rural and.other |(notified by
1. |SulphtrDioxide | Anm wal- . | mictogiati/m3 50 - — 1312(;0“)
- gﬁ()Q)f"ii; o ﬁ;‘241i0ﬁféﬁa.?ﬁ-ﬁ39iidcrogfaﬁI@HS'“ Lk gy . 80
: 2 E IfIitr_ogeﬂ Dioxide:|Anfiual - .| thicrograt/m3 - .40 10
IO 03023 EFCRARELE 5811013 S mioropram/m3 - |- . 80 | 80
g ]gmioﬁrat_e.Mattef Antipal™* o |microgram/m3 - | . 60 60
" |(Size Lessthan - |24-hours.. i |mictogram/m3 | 1 10( o
Va4, |patticulate Mattet' |Anfiual -+ /4 tnforograin/m3 ) . 40 T
' (Size Less than «...| 24 hotits . .0, I icrogtam/m3 . | 60 {e = =" 50
2.5 micto M )or | e S R '
B, PM2‘5 Sy ’4 AI ) R T o P rp o T o e e Vuraan .:‘:,-- P Y . 2
. |Ozone (03) . .|Annual . ; s il 100 100
e |24 o e

: ; _ ’ 180 | - 180
-8 f‘ljiffﬁg.fwtﬁ‘gﬁtgd}j Onits e o |oo o Tolerance Limits

& Lru
hosl Wwc, W om E
i

Sl Poilptaﬁt 5

: - |Industrial, Ecologically
- | Resideitial, Sensitive Area

.+ Rural-and-other |(notified by
Jarea " | Central Govt.)

|
R J\
1

; 6..

SRR
o

02
04

100
400

| Atnmonia:(NH3) |2
L T . <

Bonzens (C6H6)” |Aninial -, |mitiogram/md L~ i 5
| Benzo(©) Pyrene . Allml RAtiogrami/t3 .. SR 0 J

N IS
I B

: A@@aP) L,
~patticilale phdse

——

1
11, | Arsehic (Ag). - il |ARtBL, ':\;';tanogtam/nﬁ":; \ b WO \ 06 \
-' | Nickel (N - & |Afniial - | hangpram/ifi3;. \ .20 ‘ - 20

3(¢e) The 'ATleiBﬂt’ Nb156Leve1 in the indus [‘1;151"7;5'1'51'1& 'aféé_shalil“imt-qxc'eed the limits prescribed below:

ity in 1eq=aBA) - 2

4 g Al nits of the Ait 'jj"fjlhitiéh’C()iitfol‘--iiiéasiﬁes"'sh’aﬂl-be pperated‘efﬂclenuy and con’;muousl‘y s0 as 0
g achiévé-the".'s_taindnrds'pfesc"fibéa i Si:_qu-::f,'abéwfc.- t ¥ i Iepmog N
* The oocupiet shall not.chan & G altér gnality of quantity o the ra’e.s emissioh or roplace or 2
. 'Eglel&?ggpégiitsrlﬁleagipmeng or ‘chiange the'raw material or manufacturing pm;bfii? gsiiténg in change t
ity - quantity of emishi jthout the 'p‘feVibusjWi‘iﬁei’i,pﬁl"lnlsSilon0 e Board.
ality-and/or quantity of emisbions without wiitteti pe . Board.
6 %‘;e‘ ozmpiér sclinaﬂ maintain 16g bool tegarding thé‘ééack mtﬁnit_'ormg s*tystlels; Sotré 1;1;?(3&?;{?32{ ttll;f \g?r?; ;
i yarti 5 for each of it operations of air jon contro ;
- other particulars for each of the unit gpérations o ait pollution o ystemns Lo It
zlo?z(%i?g;gvﬁicﬁ shall:be-furnished foriverification of thq,Board;o-fﬁm-als dgrmg_,mspcctmn. ..
T 1 s o]t g gwi cost getthé sainplés of etissiop/ ait/noise levels collected and ana y?
S, S, P, o W COSt oLl qples O IS mr . vent/periodically for the parame ers
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‘MWHLNABU PULLUTMN BDNTRGL B(mﬂﬂ

et condition in any of the 1ants of the factory whlch ig likely to result in increased
> grlzgssl:ﬁis and result in Vm{m.on of 1?11{: standards mentioned in SINo.3 shall be.reported to the
Member Secretary / Joint Chief -Environmental Engmncr—Momtormg and the concerned -
District/Assistant Environmental Fngineer of the Bomd by & mall mamechatcly and subscquanﬂy_
by Post with fll details of such upset condition:
9. The occupier shall always: comply: and canyout the OIdCl‘/dll‘CCﬁOIlS issued by the Board in' this
Consent Order and from time fo time withoiit any negligence, The occupier shall be Tliable for. .
action as per provisions of the-Act in-case Df non, comphfmcc of anyorder/directions igsued. - -

Special Additional Conditions:

The unit shall install retrofit emission control dcwcc with at least 70% Parhculate -matter reduction -
sfficiency on all DG sets with rated capacity more than 125 KVA installed’ within the indiistrial
premises before 30.06.2020 or otherwise the unit should be shlftmg to gas based generators by
employing new gas based generators. The retrofit emlssmn contml dGVICB Shmlld ba tcstcd from one
of the five laboratories recoguised by: CECB..

Additional Conditions:

1. The unit shall comply all the: prowsmns of the. hocnot; obta:mcd ﬁom P]ZSO Nagpur v1da 11ccnsa. ‘
lated 07.10.2019 for the storage and bottling'of Bio* CNG e A

2. The unit shall operate and. mamtam tha Au: Polluth Comml mcaaurcs sifectwcly and.
sontinnously so as to achlcvc the NAAQ/Emwsmn standﬂrd preg 'bed hy the Board

3. The unit shall adherc to Ambient Nmsa Lavcl standards .pr cnbcdgby thc Boav

4. The unit shall contmue to dcvf-lop moxe gracn'helt--'\mund-th .umt’s-pxcrmsﬁg

5. The vnit shall m'nntam adcquatc ﬁrc ﬁghimg ﬁyst(,ma as‘ a mvc hy tha cpmpetent authonty

6. The unit shall not use ‘Use and throwaway e |
plasucs “such ag plastlc shcets uscd for foo Wrappin
ap?atlmlcg ton dfnmg table etc, plastic. plates, plastic coated tea. cmps, plasth tumbler, waEc]rer pcﬁ?chfé
1 J;ldusl,jtg ;ri nﬁsisstlc};:;:a\z ]llallliitstl]c::l rflarry bag'and plashcmﬂ%% espective:.of thickness,. within the
shall encourage uge:of eco-friendly:alternative .suchy a
aracanutpqlm plate, stau}less steel glass porcclam pla,tbs/cups ciioglbagﬁlftv gohys Rauan lmf_ '

7. In case of revision of c,onsent fcc b
y the Guv rnment ‘tha
within one.month from the date of notificati rtET Faili i _mﬁ

will be Wlthdrawn w1th0ut any notlce ar

shall* remlt ‘the differencr; m amount ‘
: Eﬂl the:consent: fee,.this congent order :

| agamﬁt the qmt a,s pcr la,w ,' :

S;_.‘ Palanlsa Xplulla[ly ‘.Iunnd pys P.;Ia.n!aa.;v-:'. :

Pale: 2020700.26 201285 ss; +05'30",

. g e Distrlctﬂnvlronmentallﬂn me.e.r
A T, BN Tam:! éuPnllutlSnn Qontytﬁ Bqafﬂ

T s
U T i 1 1
v fores

POLLUTION PREVENTION PAYS




6.

L0

1.4

16

17.

i8.

. the fastory 4t any time: "\

~2

. TAMILNABY POLLUTION ¢

NTROL'BOARD

.The occuplershallmalceana By B D i e b B
et tnake an-application’along with the:prescribed consent fee for fen
i . SEsbrre W RISy T e B e i <I 5 Sentfe f "B : X
H consent-at least 60 days. before the daté of ‘expity of this Conserit Ordef:algﬁ; i?fgiflinatlﬁhl:i:gilrgé

'1% ?{tilbglza?s_e@ts;x_;ﬁ%gjhaf:fﬁé;‘eis o @haiigﬁ inproduction quaptity and emission

chlflli eqps'eniﬁ%s‘ig‘l@n*.biy tll_i‘cfBp?i_rd"'it_iic:qqsideratioﬁ: of the particulars given in the application. At

ange 'or -alteratibn -of . déviation made’ in actual practice from the .particulars fu%ﬁishe&m?n tlli
h * H 1

application will also be-ground for revi B : . e
s i Nk o ground for review/variation/revocation of the Consent Order under Sectiop 21

The conditions imposed shall continte' i Troe uitil reveked undér Section 21 of the Act

. After the issue of this ordef “all“ihe “Consent: to fOﬁéta‘té”:ofders issued previously under Air

(Prevention and Contie] of Poliution)Acty 1981- amended stands defunct
The occupiet shall maintaintan‘nspection” Register‘in thie’ factor o ey ] .
D o s o D {episterin the: factory so that the inspecting officer shall

ervatidns .and ‘instructions issued to ti it at.the ti : ; -
adberénce. . AT S Mg ssuet o the unit at. the time of inspection for
The 06011]7161’~Sball-[ﬁtd\.fid(‘ﬁi and.maintain an alierate power suppt: i I
RO - : . 10 alternal WEL. along with 5
for the Air Pol ! PPLY g with separate energy meter

Tution Control preasures sufficient to. esure continuous- tation of i ;

equipinents to'eligtite Gotnpliance: - AR T aa w e “‘OH,OI M p.OHuan g
The GG'CupiefSha]li-prb"#i&é{"aﬂiﬁéiﬂﬁléé"i:iri'J':‘ﬂié::ﬁ,ﬁﬁfﬁ'"nfﬁﬁfélé"f@l‘-'.COI.iéction of samples in and around
The applicaiit shall display:
piovided at the'site. .- b g b P
The liquid-efﬂuent arising, oiit 6f the opératioh of''the “ir polliition
treated In a inanneér and to tHe*s&tmfﬁ&tim'of‘ist'aﬁdafds.pﬁégcribéd“by-

th flew ﬂiéﬁ;fﬁﬁj_ﬁf "thé'_"‘s'(rjﬁl“‘tiéé"bf emisgivn and pollution control systems

control equipment shall also be
the Board in accordance with the

pigvisions of Y ater (Prevéntion and Control of Pollutign) Act; 1974-as amended.

"‘rheiairpc')llut‘ibuc'oﬁtfal-éqaiijﬁiéﬁfé "lotation: of idspection e
madg easily'_.‘gcc‘:ssimg']'atgalll_;-t'gn N N _

In case of any fEPiSUﬂh‘_T digcharpe of j.e1m5$i_6ﬁ-,l’c}'1e ;,iiidusﬂy’fé'halfiai&e‘immdﬁm action to bring down
the emission within the limits: escribed by the Board. .o . .

1 applicable, the occipiet has 1o cotnply with the ﬁi*jo'vi"giéﬁg-‘afPjiblip-uLiabili_tg-Insurauce-Act, 1991 to
provide imediate rélief in thie event pf_,_any;ha‘zard,to himail beings, other living creatures/plants and

prop erties-while handhng:and storage ‘b hazardous:substances. .- i

liambers and sampling port holes shall be

The issuance of this tidﬁsen_t-f;dc‘E:s_-ﬂdﬁf@jitﬁﬁﬁze~‘p1§_'appr_cwg.,the-.constmction of any physical structures -

or facilities o1 the undertaking of dny ok m aﬂji\-_i;}ét‘tifal’?wate'l‘c“,ourse or i Government Poromboke
- Jands: © - ' Dt =P oy 2

The issﬂén:'}é;@f""cﬁ:iéfCo‘ﬂ’Sét‘i’_‘pf@i@fés‘.fi'zl‘q' Goh\fej(any Plopei*ty right in eithet real personal property or aity
exclugive privileges, ot does, it duthotize any mylry 16 private property or Government property or

'

‘any invasion of pergoiidl righitd nor Ay infringetnent O’E'Cg‘antghl, State laws oI 1¢ gulation.

" Tke (‘)Ccu‘ljiéf,'éhiﬂl Tofth 'Witl‘i-ixtéep*the jB_‘Q_a,l‘d;in_forynedb of any accident of unforeseen act or event of

any PoisOLioUs; NOXIOUS or.polluting matter of émissions are being discharged into stream or well or air
45 o result of guch distharge; Watet or'aif 18 being polluted. ) . »
I, TSSO 2 blosicAl improvetients ot ofherwise the Board is of opinion that all or any of the
if dii¢ 1o an technblogicil improveiients :of otherwise ! of of . of th
corditions rgfcn'ed- fo-above Tequires variation (méludut‘tg'thc change of any freatment system, e-ltth in
" whole or it part) the Board shall, after ‘giving the applicant an ppportunity of being heard, vary all of
any of such conditions and thereupon the Applicant ehail be bound to comply with the conditions as s0
varied. R E ' .
o o there is aidy ‘change in the"co stitut] © the topnagement, the occupier of the mew
cage ilicre 18 ai ¢hange 10 tlig constitution o{_ the nan : ¢ ; 7 ‘
It?iangz;emeﬂt shall ﬁlye fresh applicatioti mdet Air ;(Pl-'cvemtmﬁ'an—d Conttol of _Poliutci;tn) ]ACL’-&%}[’&:Z
amended in Form-I alongwith relevant dqcuments. of change of management 1M jately and get I
' et with tenewal of consént ofder.
pecessary .amendment with tenewal of consentordet. ~ - - 3
. In.case there is any ¢hange in the fiaing of the eompany dlons, the occupiel shall mnform the sagle wﬁ&
Areievant dociimets imimediately abd get the necessary amandfﬁents for the change of name om
Board: T = e ; 7
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19.  The occupier shall display this cons ent. order gTautcd to hu:n inp pmmih_éii_t’ﬁtla'c;ﬁ for perysal of
the inspecting Officers’ of this: Board ' . il g E

AL

palet 2076,08,25 203 31 00 40830

Dlstrlct Envmnnmantal I}ngineer B
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Hosur City Ml'l.nicipal Corporation
Bio Mining Worlk
P.resen't Status

Hosur is a City Municipal Corporation located in the Krishnagiri district of Tamilnadu.
It is located af a distance of about 40km from Bangalore with a population of 2,45,354 as per
.Census India 2011, at an Extent 0f 71.92 Sq.Km. It is an industrial hub for several automobile
and manufacturing industries anﬁ generate about 72 tons of Municipal Solid Wastes (MSW)

per day. Dumping Yard Situated at Dasepalli Village 15 km Bast Flosur Town.
Based on the G.0.MS.NO.21 Municipal Administration and Water Supply (MA.IV)
Department Dated.14.03.2018 Administrative sanction accorded by the Commissioner of
Municipal Administration, Chennai. Hosur Corporation engaged M/S.Essarams Bio Tech,
" Namaldcal as the Concessionaire as pef the terms of the Work Order (Réc.N0.4512/2017/E1
dated 13.06.2018) for the removal of the legacy Waste 102968 Cum dumped in the Compost
..‘-‘Yald of the wastes removed through Bio-mining process on Demgn Build, Own and Operate

- (DBOOQ) basis.

The Hosur Corporation engaged the Centre for Environmental Studies (CES), Anna

_ University, Chennai as Project Management Consultant to assess the progress of work by

periodic site visits, observations at the site and review of records. The progress as on date
28500 Cum Legacy Waste has been Pprocessed. Balance work is

in Progress. Expected Date of
Comp]c’aon is 31.03.2021.

. At Present 2 Nos of Bio Mining Machines has been installed and Bio Mining Process
RPN begmned Totally 4 Nos of Bio Mining Machmes installed and Bio Mining Process is going

':on An.this Connection 600 Cum Legacy Waste has been cleared Per day So We Expect
'.-:_'BIO Mlmng Work will be Completed on or before 31.03.2021.

Mumc;]pal Corporation
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Hosur City Municipal Corporation -
Bio Methanaisation Plant

Present Status

Details on the functioning, operation and maintenance of the
Bio-Methanaization plant

The plant was constructed under the SWM in the year 2015 -2016 with handling

capacity 10 TPD. The total project cost of the Bio - Méthanation plant was 190 Lakhs.

The project status of the Bio - Methanation cum Bio-CNG bottling plant on

DBFOT basis including operation and maintenance for 20 years,

- Company. At Present Bio Gas Produced stopped due to Co
Issues Problem, After the Legal

Continued.

All works completed, Bio-Gas 400 Kgs per Day produced and sale to private

ontractor - Partnership' Legal
Problem Solved Bijo Gas Produced Work will be

&
, Ué@a,/
L Lommissioner
Hosur City Municipal Corporation
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TAMLNADU POLLUTION CONTROL BOARD

From | .| To
Dr. M. Senthilkumar, M.E., Ph.D., The Member Secretary,

District Environmental Engineer, Tamil Nadu Pollution Control Board,
Tamil Nadu Pollution Control Board, 76, Mount Salai, Guindy,

No.149-A, Ist floor, Dharga, SIPCOT-I, Chennai — 600 032.

HOSUR- 635 126, Krishnagiri District.

Lr.No. F 24/Tech/NGT-162 of 2016/DEE/HSR/2020, Dated: 22.10.2020.

Sir,

Sub; | TNPC Board - O/o.DEE, Hosur- Hosur City Municipal Corporation-Bio Mining of

Legacy Waste -NGT application O.A.N0.162 of 2016 in the Hon'ble NGT (SZ),

Chennai—Performance Guarantee in the form Bank 'Guaranteé furnished by
the Hosur City. Municipal Corporation -Submitted -Reg.

Ref: | 1.0rder of the Hon'ble National Green Tribunal
0O.A.No. 16}‘1\)/01‘ 2016, Dated: 05.08.2020.
2. Board's Memo No. TNPCB/LAW/LA-1/20354/2016, Dated: 21.9.2020.

3. Bank Guarantee No. 8173| PEBG 200001 for Rs. 25, 00,000/~ furnished by
the Hosur City Municipal Corporation, Dated: 20.10.2020.

, Southern Zone, Chennai in

Ry | IR SIS R LBy s 1

Fedededodekdokedok

| submit to state that the Hon'ble NGT (SZ), Chennai in O.A.No.162 of 2016
above has directed vide reference first cited the Hosur City Municipal Corporation to
provide a Performance Guarantee of Rs. 25,00,000/- (Twenty Five Lakhs only) to the

satisfaction of the Tamilnadu Pollution Control Board within a period of one month.

Further, | submitted that the Hosur City Municipal Corporation has furnished a
performance Guarantee vide reference third cited in the form of Bank Guarantee in the

prescribed format obtained from Bank of India, Hosur for sum of Rs. 25,00,000/-
(Twenty Five Lakhs only).

In this regard, | submit that the Original Bank Guarante_e (No. 81731 PEBG
200001, Dated: 20.10.2020, Bank of India, Hosur) furished by the Hosur City
Municipal Corporation is enclosed herewith for favour of kind information and necessary

action, please.

Encl: Original Bank Guarantee. ' (

5 v
\ ._4_-_m- "

= C.; ( j i
( ¥ . ;’l’ifgt r) oy L\M\ “ Vl
District Envir menta] Engineer,

_ Taml_l Nadu Pollution Control Board,
C Hosur.
o ")1 il _..I». sz

S



Ay

=
@) §
N Wit
ol . -4
1' n

| CA U“.Eui;i‘]ﬁ“f
\b.ﬂ_b&D‘ : I \BQ’/- . /LJW/PY
CoemiStner ~Hesuwr G mu?ﬁ”ﬁﬁ%ﬁ%%; é
oo e onin

Tral Wades

0  BANK GUARANTEE -

il

.Baﬁlk Guaranteé No. g"WS\";TPE"BQ)QO 600 Date : 'l.d'-' D.%03sp

4

H THIS DEED OF GUARANTER made- on the 05 day of chober dated 2020 by
’l‘}-lﬁ COMMISSIONER, HOSUR CITY MUNICIPAL CORPORATION of the one partin favour
of TNPC Board of other part. ' - '

é{ WHEREAS HOSUR CITY MU'N]'_C.IPAL CORPQRATIDN running an Bio Mining of
Leg"’cy Waste at SF.N0.45/3, Dasepal].i Vi]lage, Hos.'ur Talulg Krishnagiri District has
appﬂ#oached the TNPC Board for the Purpose of PERFORMANCE GUARANTEE and che
_Twréc Board having agreed to consider the request of the Hos_UR'mw MUNICIPAL
COE}PQRATION undgr the terms a_pd conclluonspuL flolr.th m ,ﬂ_}@ .sclhgd’ul'c-lz‘l e:nc:lo;ee_cl..

ve “ Whooaloy
heréunder.

v

Ry .
~ COMMISSIONER

A e i
"“"ag&’;;)i;»:;gj - Hosur City Munichsa! Gorporation
AR
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AND WHEREAS in accordance with the condilions put forth in the Honourahl_f:
Mational Green Tribunal Order dated 05.08.2020 in 0.A.N0.162/2016(SZ) enclosed
hereunder the HOSUR CITY MUNICIPAL CORPORATION is desirous of furnishing a Bank
Guarantee from HOSUR CITY MUNICIPAL CORPORATION for the Sur;n Df‘RS,ZS.UU,OUU :

(Twenty Five Lakhs Only) towards PERFORMANCE GUARANTEE valid for the period
upto 31.03.2021.

AND WHERREAS at the request of the HOSUR CITY MUNICIPAL CORPORATION the

Banlc has agreed Lo give its guarantee as herein after contained. Now this deed witnesses as
follows

We, Bank of India, SF.N0O.690/1, MM REDDY .CO, OLD BANGALORE ROAD, HOSUR do
hereby undertake to pay the Board an amo,unt- not exceeding Rs.25,00,000/- (Twenty
Five Lakhs) against any non-[fulfillment of tHe conditions contained in the schedule, wholly
or partly by the said HOSUR CITY MUNICIPAL CORPORATION, Opposite Thillai Nagar,
Bagalur Road, Hosur and we, Bank of India, SI.N0.690/1, MM REDDY CO, OLD BANGALORE
ROAD, HOSUR do hereby underlake to pay the am'ount due payable under this guarantee
without any demur, merely on demand from the Board stating that the amount claimed is
due by non-fulfillment of the conditions in the schedule wholly or partly by the said HOSUR
CITY MUNICIPAL CORPORATION. Any such demand made on the Banl shall be conﬁlusjve
as regards the amount due payable by the Bank under this guarantee. However our liability
under this 'gu'arantee herein contained shall remain in full force and effect during the
period that would be taken for the performance of the said schedu]é and that it shall
continue to be enforceable till all dues of the Board under the schedule have been fully
performed and its claim satisfied or discharge or till the Tamil Nadu Pollution Control
Roard (Office) certifies that the terms and conditions of the said schedule have been fully
and properly carried out by the said HOSUR CITY MUNICIPAL CORPORATION and
accordingly discharges the guarantee: Unless a demand or claim under the guarantee is

made on us in writing on or before 31.03.2021. we shall be discharged [rom all liability

under this guaranLee therealter.

We Bank of India, SF.NO.690/1, MM REDDY CO, OLD BANGALORE ROAD, HOSUR
further agree with the Board that the Board shall have full liberty without our concern and
without affecting in any manner our obligation hergunder to every one of the terms and
conditions of the said schedule or to the extent the time of perforjmance by the said HOSUR.
CITY MUNICIPAL CORPORATION from Lime to time ov to postpone [or any time or from
time to time any ol the powers exercised by the Board against the said HOSUR CITY

MUNICIPAL CORPORATION and forbear and enforce any oﬁ_,p'_he terms and, conditions

e,
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relating to the said sehedule and we shall not be relieved of our liability by reason of any
such variation, or extension being granted to. the said HOSUR CITY MUNICIPAL
CORPORAT[ON or for any forbearance, act or omission on the _pari‘ of the Board or any

indulgence by the Board.

We Bank of India, SF.N0,690/1, MM REDDY CO, OLD BANGALORE ROAD, HOSUR lastly

undertale not to revoke this guarantee during its currency except W_ith the previous

W v

consent of the Board in writing. : B B:é:ﬂg( F INDIA

597 0/@344 Ao DS
aﬁ@&mimﬁs§ﬂm@[;v@ Wprod'Seal)
2rRIY - 3T [ Hosur Branch

SCHEDULE TO THE BANK GUARANTEE NO.
Hosur City Municipal Corporation

Hosur City Municipal Corporation Banl guarantee - Terms and Conditions
of the which applied for the Rupees
consent of the Board

[Mosur City Municipal Corporation Rs.25,00,000/- The Hosur City Municipal
Oppsite Thillai Nagar (Twenty live Lakhs) .Corporation should dispose
Hosur. : ) the Entire Legacy Waste on

or hefore 31.03.2021 to the
satisfaction of the TNPC
Board fails which the Bank
Guarantee of Rs.25,00,000
(Twenty Five Lalkhs) will be
forfe_ilg%dﬁ_:ﬁaﬁcﬁgﬁ?_n
For BARNK OF INDIA

%Equla%g -7(“-. Peg

off@) S | Senlor Branch Manages
FRR Tl | Hosur granch

Conditions '(Ban_ke,r. Sesl with Signature)
1. The Hosur City Municipal Corporation should dispase the Entire Legacy Waste on or

before 31.03.2021 to the satisfaction of the TNPC Board fails which the Bank Guarantee of
Rs.25,00,000 (Twenty Five Lakhs) will be forfeited.

.Q'U I ol
. COMMISSIONER
Hosur Gity Municipal Cor\}ofatm“_ |
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e \\\}'\

2 q' Proceedings No. JCEE(M)NLRITNPCBISWMIMSWJHQEEWEO@[S’%{ 10- 04-2019

) i) :
1% \. ‘\ Sub: TNPCB' NS Hosur Munlmpahty
facility, S.F. Nos. i) 507(Pt)

—

— Solid waste Management processmg '
of. Zuzuvadt Village (Chmna Elasaglrl MCC) i)
430/3& 431/4 of Hosur Vlllage (Anand Nagan'—l MCC), m) 432/1 & 433/2 of

Hosur V|]Iage (Anand Nagar-ll MCC); iv) 434/1 of. Hosur Vlllage (Anand
Nagar-ﬂll MCC) v) 954/2 of Hosur Village (WIGR Market WICC) Vi) 349/1 of
Avalapa!h Village (Alasanatham | MCC), vii) 349/1 of Avalapalll \/lllage :.

| (Alaeanatham l I'VICC) vm) 355 of Hosur Village (New ASTC Hudco MCC), ix) :
171 & 172 of 'Hosur Village (Dinnur-| MCC), x) 171 & 172 of Hosur Vlllage-'
(Dinnur-Il MCG), xi) 171 & 172 of Hosur Village (Dmnur-lll WICC) Hosur Taluk

Knshnagln Dlstnct Authonzatlon for . operation of waste processmg facnhty S

under Solid Waste Mahagement Rules 2016 Reg.

Ref: 1. Your letter No. R.0.C.No, 3250/2018/H1 Dt. 22.03.2019 (Appllcatlon
filed). - '

2_sn:z:N5_iF,'37/%echn\)lsw-o4/DEEIHS'szm9 Dated: 09.04.2019

The Tamll Nadu Po!lutlon Control Board after examining the proposal hereby )
authorizes the: Commlssmner, Mls Hosur Mummpahty ; Hosur to operate waste
| processmg/ recycllng/ treatment/ disposal facmty at S.F. Nos. i) 507(Pt) of Zuzuvadl [~
Village (Chlnna Elasaglrl MCC), i) 430!'&& 431/4 of Hosur Vlllage (Anand Nagar | |
MCC), |1|) 43211 & 433(2 of Hosur Village (Anand Nagar-ll WICC), iv) 434/1 of Hosur
Village (Anand Nagar-lll N!CC) v) 954/2 of Hosur Village (MGR Market WICC) vi) |
3491 of. Avaiapalll Vlllage (Alasanatham g NICC), \m) 349/1 of Avalapall: Vlllage _
= (Alaaanatham Il NICC), viii) 355 of Hosur Village (New ASTC Hudco MCC), ix) 174
& 172 of Hosur Vlllage (Dmnur-l MCC), x) 171 & 172 of, Hoqur Vﬂlage (Dlnnur -

MCC), xi) 171 & 172 of" Hosur Village (Dlnnur )] MCC) Hosur Talul, Krlshnagm”
District valld up to 31 03 2020

The Authorlzahen is hereby granted 10 operate the SW]VI fac:llty (MCC) forl

processing, uecyclmg, treatment and dlsposal of, I\ﬂumcrpal sohd wastes of 72;_ SR

Tidav.
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The Authorization is subject' to the.terrns and conditions stated below and such

conditions as may be otherwise specified in these rules and the standards laid down in

Schedule | and Il under these rules.
"~ The Tamil Nadu Pollution Control Board may, at any time, revoke any of the

conditions applicable under the authorization and shall communicate the same in

writing.

Any violation of the provision of the Solid Waste Management Rules, 2016 will

attract the penal provision of the Environment (F‘roteotlon) Act, 1986 (29 of 1986).

General Conditions:

i

3)

d)

6)

7)

9)

The local body shall ensure to comply with the provisions of Solid Waste
Management Rules 2016, ‘

The local body shall comply with the orders of the Hon'ble National
Green Tribunal, Principal Bench judgement dated 22/12/2016 (Original
Application No. 199 /2014 of Mrs. Almitra Patel) and in Application
No.606 of 2018 dated 16.01.2019 and subsequent orders / judgements
thereto in future.

The local body shall submit the annual report in Form 1V to the Tamil
Nadu Pollution Control Board on or before 30th June every year.

The municipal solid wastes generated shall be managed and handled in
accordance with the compliances criteria and procedures laid down
under Schedule |l of the Solid Waste Management Rules 2016.

The processing facility shall ensure to comply with the disposal standards

for freated leachates as per Schedule II(B) of the Solid Waste
Management Rules, 2016.

. The local body shall ensure that the segregated plastic waste must be

sent to plastic recycling units. The waste plastics shall not be buried/land
ﬁtled or burnt.

Wastes brought to the' facility shall not be burnt in open or in any
incineration faollrty

The local body shaII ensure that 100% source segregatton is practiced in

all wards and also ensure that the quantity of solid wastes processed is
within the authorised quantity.

The tooal body shall ensure that the e- waste bio-medical waste and

rndustrlal hazardous wastes shall not be brought to the- waste processing

EBa™l WS il Ui b B L 0 e et s



10)

1
12)
13)

14)
15)

16)
17)

18)

27)"

23) .
2

- 29),

facilty and shall be disposed

“and Hazardous and Other wastes (

A employees shall be provrded with Per

£ UBILD T G R i cl
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in accordance with " the e-waste
Management Rules 20186, Bio Medical Waste Management Rules 2016

Management and Transboundary‘
Movement) Rules 2016 respectively Hh

1 The Mun|c|pal|ty shall process the solid waste received then and there to

avoid anaerobic: condltrons leading to gerierati

on of odour and there shall -
not be any accurnulatlon at any time. to® A t '

sonal Protection measures and
periodical health check- up shall be conducted. . ‘

All the solid waste processing cells. shall be- provnded. with  wind

- screen/wired mesh screen

Rat trap shall be provided in the processmg shed

Anti-fly measures such' as day. to day sprayrng with chhlorvas with -
trained workers shall be carried out.

Mosquito breeding sources shall be elrmlnated

Water.supply and toilet facilities shall be provrded
Periodical health check- -Up for the workers shall be undertaken

The processmg facility shall ensure that necessary, steps have been

under taken to avoid contamination of ground water. |

The commitiee shouid review the performance of processmg sheds once

in six months.

. The local body shall not carry out any landfill activity in the premise's of

the processing sheds.

The leachate and Waste water shall be properly collected and utillzed in
compost beds without any dlscharge :

Necessary . preventlve measures have ' to be taken to avoid the

.contamlnatlon from the: processmg sheds to the nearby ground level
water sumps Wherever located E.

The authonzatlon to be. Jssued to the processmg sheds is purely-

‘ 'ternporary and for a period. of one year or up. to the penod ot prov:dlng |

permanent facmty whichever is earlier.

All the 'provisions, as 'laid down in the IVIUFIICIpa| Solid Wastes '

Management Rules 2016 shall be complled and proper documentat:on

' shall be made."

e 28] 7
' " managed and handled. in. accordance with the compllances cntena and

., procedures laid down in the said rules ;

"B

The. Munlcuoal Solld Waste generated in the Muntmpallty must be:

The local body shall ensure that‘ ‘the segregated/shredded plastlc Waste
shall be’ used for road layrng as reported and excess quantrty if any must’

.. be sent'to approved plastic recyolmg units. The waste plastrcs shali not

be buned/land fllled or burnt

i Vo
' W
ik
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The waste processi'ng facility must satisfy the specifications and
standards as specified in SMWR2016.

Wastes brought to the facility shall not be burnt in open or in any
incineration facility. |
Bio-degradablé organic waste shall be composted, recyclable waste shall

be recycled and other inert waste shall be disposed through secured land
fill. '

The unit shall corhply ‘WitHI the standards for composting, treated
leachates as per the provisions in the SWMR20186.

Compostable waste transported to the facility must be covered. There

- shall not be any spillage of material during transport. There shall not be

any odour from the processing facility.

Stray animals shall not be allowed to move around waste storage

 facilities.

The facility shall operate the composting unit without any odour as
reported and shall not cause any nuisance to the neighbours.

The municipal solid waste received in the processing sheds shall be

processed immediately to avoid anaerobic conditions leading to
generation of odour. :

1

There shall not be any nuisance to the neighbours due to flies.

Garbage in the windrows during heavy rains shall be covered with proper

material to avoid excess wetting which will tamper the, composting
process.

Dust emission from sieve shall be contained in a closed room. Carryover
of dust from the sieved material by wind shall be avoided by frequent
removal of sieved material and no accumulation shall be allowed. '

Complete composting shall be ensured before dispatch so as to avoid
further composting in the bags leading to generation of gases or odour.

Annual Report in Form-ll must be furnished to District Collector, Vellore

with a copy to Tamil Nadu Pollution Control Board on or before 30" June
of every year.

Whenever any accident occurs, it shall be reported forthwith in Form V to
the District Collector with a copy to Tamil Nadu Pollution Contrél Board.

Baseline date of ground water quality within a radius of 0.5 KM from the
facility to be- collected before commissioning the facility and kept as
record for future reference.. The ROA must be sent to Board.

There should not be ground water contamination due to percolation from
the compost:yard and hence, the yard should be made impervious.

_Baseline date of water quality, air quality, noise levels, etc., shall be

created before the inception of the facility and shall be monitored

continuously.

OB TICR PREAER IO sy e



45) It shall be insured that the garbage IS received in olosed vehicles so'as, to
avoid spills dLIrlng transit. . ‘

46)  Operation of plant shall not give raise to any complamts 'Waste from
neighbouring local I bodies shall also be accepted and composed as a
social obligation.

47) Awareness and educatron to’ farmers on usage of bio cot'npost shall'b'e
made by the facility. ‘ ‘

48)  The Board reserves the right to review, impose additional:conditions or

' conditions, revoke ohange or alter the terms and condltrons of thls
Authorisation:
49)  The unit shall ensure that the compost yard is impe'r\rious with proper
- leachate colleotlon system ' '

50)  The Ieact‘ate shall be reused in the compost for maintaining mmsture
level and it shall not be disposed inside or outgide the premises under
any o[roumstanoes ‘ .

51)  The srte shall not be used asa dumplng yard.

52})‘ The unit shall oontmue fo develop green belt of adequate depth around
the perlphery of the proposed site. :

53).  The unit (Prooessmg unit) - shall ‘ensure that'a buffer Zone or no
development Zone shall be maintaihed around solid Waste prooessmg

- facility. . '
' 54)  The unit shall carry out the b"io'-mining aoti\iity' of the-‘lan'd fill located in
- Dasepalli Village, Hosur Taluk ds proposed and shall complete the bio -
. mrnmg aotwrty Wlthln one year as proposed by the, I\/Iunlolpal Authorrtzes

55)' 'The unlt shatl oarty out the mrcro compostlng actlvrty as per the
standards prescribed and .the composted produot shaII be - utilis ed as
manure as |eported -

Jomt Chref Enwrom% glneer(M
Tamil Nadu Pollution Control erd
(%\/ Vellore. :
: AV ,;r\‘;" A
- The Commissioner, = - [ ; \ ‘ '
M/s. Hosur Munrcrpahty, i
' Hosur, - '
Hosur Taluk, .

TEEm———
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* Krishragiri District,

Copy to:

1. The Drstrlot En\nronmental Engmeer, o

o /’\ Tamil Nadu PoIIutlon Control Board,

"W Aaerir
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District on 23.03.2021. As per the Progress report, it was observed that the Hosur
Municipal Corporation has processed and disposed the 71500 m? of legacy waste as on
23.03.2021 which works out 55% of the total legacy waste available at the site.

Further, during inspection, it is observed that the Biomethanation plant, ETP was
not under operation and it was informed by the Hosur Municipal Corporation Authorities

that the Bio-methanation plant was stopped due to contractor — partnership legal issues
and will be resumed once the legal issues solved.

Hence, it is requested to operate and maintain the Bio-methanation plant and
ETP efficiently and continuously and also to speed up the legacy waste processing and
disposal activity by deploying additional processing machineries with required workforce

to complete balance dumped Municipal Solid Wastes before 31.03.2021 as directed by
the Hon’ble NGT (SZ), Chennai.

Also, you are requested to furnish the fortnightly status report (once in

15 days) on the treatment and disposal of legacy waste (dumped MSW) in the
format enclosed vide annexure to this office.

The receipt of this letter shall be acknowledged.
Encl: As above

e .
& DB -
District Environmental Engineer,

\ydu Pollution Control Board,

. - -o,}_aaa\ Hosur.

2

2124



From To

Dr.M.Senthilkumar, M.E., Ph.D., ' TheCommissioner,
District Environmental Engineer, Hosur Corporation,
Tamil Nadu Pollution Control Board, Hosur.

Plot No.149A, First floor, Dharga,
Hosur- 635 126, Krishnagiri District.

Lr.No. F.24/Tech/NGT/DEE/HSR/2021, Dated: 26.03.2021

Sir,

Sub: TNPCB, Hosur- National Green Tribunal (SZ) - Application
No. O.A.No.162 of 2016(SZ) - filed by Thiru.K.Nagappa against Union of
India and 7 others - Present status regarding MSW Dumpsite and  Bio
Methanization plant by Hosur Corporation- Intimation -Reg.

Ref: 1| Solid Waste Management Rules, 20‘16.

2 | Order of the National green ftribunal, Principal bench, New Delhi in
O.A.No.606 of 2018 dated 5.8.2020.

3 | Inspection of Municipal Waste Dump site and Bio-methanation plant by
TNPCB officials on 25.03.2021

4 | Progress report submitted for the period ﬁpto 23.03.2021 received on
25.03.2021.

FERERE

| invite your kind attention to the references second cited above, wherein the
Hon’ble National Green Tribunal (SZ), Chennai has directed to file the siatus report
regarding MSW Dumpsite and Bio Methanization plant of Hosur Corporation, Hosur so
as to prepare and submit the status report to the Hon'ble NGT regarding O.A.No.606
of 2018 and O.A.No.162 of 2016 (82) from Tamilnadu Pollution Control Board.

Further, it is stated that the Hon'ble NGT (SZ), Chennai has vide in its order

dated 5.8.2020 has directed the Hosur Municipal Corporation to remit the performance

guarantee of Rs.25,00,000/- (Rupees Twenty Five Lakhs only) to the satisfaction of the

Tamil Nadu Pollution Control Board within a period of one month i.e., before 4.9.2020.

Subsequently, the performance guarantee of Rs.25,00,000/- (Rupees Twenty Five

Lakhs only) has been submitted to the TNPCB vide No. 81731 PEBG 200001, Dated:

20.10.2020, through Bank of India, Hosur in the prescribed format obtained from Bank
of India, Hosur.

The Hosur Municipal Corporation has submitted the progress status report on the
treatment and disposal of legacy waste (dumped MSW) & Bio-methana

iation plant
situated at SF No.45, Dasarapalli village, Muthali Panchayat, Hosur Taluk, Krishnagiri
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D.Mohanambigai, M.Sc., The District Environmental Engineer, Y,e/t?“

Assistant Director (Lab), Tamilnadu Pollution Control Board, Sl
Advanced Environmental Laboratory, Hosur. P
Tamilnadu Pollution Control Board, 4 [J*\"
1/276, Meyyanur Main Road,

SALEM - 636 004, y‘f[
Report.No.528 AEL/TNPCB/SLM/2020 - 21 Dated:15.03.3037 f//

Sub Analysis of samples - Report of analysis & Invoice
furnished — Reg

-

Ref LAB CODE 2282 to 2289 N
DEE CODE HSR-NGT-GW-01/2021 1o
HSR-NGT-GW-08/2021
Sample collection 25.02.2021

Bill No. 528
Dated | 15.03.2021

Sl.No. Description No.of Amount
samples
1. Analytical charges for 34160/-
Trade effluent/sewage/sludge/
water/river water samples 08
2. Sampling charges (550x8) 4400/-
(Board cost)
Total 38560/-
| Rupee Thirly eight thousand Five hundred and Sixty only)

One copy of the bill may be returned furnishing the required certificate stipulated
below to A.E.L., Salem ) { -
&) - M ohangudd <71,
ASSISTANT DIRECTQR (AR)"
A.E.L., TNPCB, SALEM.
Encl.: Report of Analysis

CERTIFICATE

(1) Certified that the rate of Analysis charges claimed in this Bill are in

accordance with the rates approved by Tamilnadu Pollution Control Board
and the total amount claimed in the invoice is accepted.

(2) Certified that the amount of Lab Invoice No.-——----Date g has been
accounted for SI.No.-——-— at Page No.-——-— of the register of acceptance
issued for the year.

(3) Certified that the analysis fees collected vide CR No. dt. for
RS. e :

DISTRICT ENVIRONMENTAL ENGINEER
TNPCB,HOSUR.



ADVANCED ENVIRONMENTAL LABORATORY,
TAMILNADU POLLUTION CONTROL BOARD,
SALEM - 636 004,

Accredited by NABL — (ISOMEC 17025:2005) ULR-TC68742100000378 P

ULR-TC68742100000379 P
ROA NO.528 /AEL — SLM/2020 — 21 Dt.15.03.2021

1. | Name and address of the sender The District Environmental Engineer

Tamilnadu Pollution Contro] Board

Hosur.

2. | Date and time of collection 25.02.2021 at 11.10 AM — 11.25 AM

3. | Date and time of receipt at Lab. 26.02.2021 at 10.15 AM

4. | Condition of seal, fastening and
Container

5. | Nature and Number of samples

Sealed/Unfastened Condition in Polythene carbuoy
2.5 lits X 2 Nos.

2 Nos. of Ground water Samples.(Borewell)

DEE Lab Whether
Code Code Point of Collection Untreated/
No. No. Treated
HSR-NGT- 2282 Compost yard Premises at Dasapally village i
GW-01/2021 _
HSR-NGT- 2283 Mr.Prathap Chowdhry K V )
GW-02/2021 ,
s TEST REPORT
i SL Unit Test Sample code
No. Nos. Test Method
! Parameters 2282/ 2283/
HSR- HSR-
NGT-GW- | NGT-GW-
01/2021 02/2021
01. | Conductivity at 25°C Mmhos/cm 4100 4250 APHA 23" Edi.2017 2510 B
02. |pH at25°C Number 6.65 6.64 APHA 23" Edi.2017 4500 — 4
03. | Tatal Dissolved Solids mg/] 2592 2728 APHA 23" Bdi.2017 2540 - C
at 180°C
04. | Chloride as Cl mg/l 800 930 APHA 23" Edi.2017 4500-CI B
05. | Sulphates as SO, mg/] 150 90 APHA 23 Edi.2017 - 4500 E
06. | Total Hardness as mg/l 1240 1360 | APHA 23 Edi. 2017 2340 C e
| CaCO3
07. | Iron Total as Fe mg/1 0.120 0111 APHA 23 Edi. 2017 3500-Fe B
08. | Nitrate Nitrogen as mg/l 0.164 0.221 APHA 23" Edi. 2017 4500 — NOs B
NO;
09. | Ph.Compounds mg/1 <0.05 <0.05 APHA 23" Edi. 2017 5530 C
10. | Hexavalent mg/l | <0.05 <0.05 APHA 23" Edi. 2017 3500-Cr B
Chromium
11. | Total Chromium mg/l <0.05 <0.05 APHA 23" Edi. 2017 3500-Cr B
12. | Copper* mo/l <N 0N1% <N NN1% ADITA 72T na: An1m Av:7 —
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13. | Zinc* mg/] <0.0015 <0.0015 | APHA 23" Edi. 2017 3111.B
14. | Lead* mg/] <0.015 <0.015 | APHA 23" Edi. 2017 3111. B
15. | Cadmium* mg/l <0.0008 <0.0008 | APHA 23" Edi. 2017 3111. B
16. | Nickel* mg/] <0.006 <0.006 | APHA 23" Edi. 2017 3111.B
17. | Cyanide mg/l <0.05 <0.05 | APHA 23" Edi.2017 4500-CNE
18. | Arsenic* mg/l <0.01 <0.01 | APHA 23 Edi. 2017 3500
19. | Mercury* mg/l <0.003 <0.003 i;;LE 23" Edi. 2017 3112. B
20. | Phosphate as PO, mg/1 0.078 0.097 APHA 23" Edi. 2017 4500-P E
21. | Fluoride as F mg/l 0.617 0.553 | APHA 23" Edi. 2017 4500-FD
L22. SAR* mg/1 3.2 2.7 Calculation Method
lf. Manganese* mg/l 0.024 0.052 | APHA 237 Edi. 2017 3550 - Mn

Note: 1.) <= Indicates Less than Minimum Detectable Limit,
2.) * " The parameters marked with an * are not accredited by NABL”.

- End of Test Report-
Checked by Authorized signatory
; f(—\g 5 i L i ./; N
‘ﬂ\/ﬂ—f’ i X/ M Gf\fw\//o*”’c‘ﬂ !5;&},'1{
Dy. Chief Scientific Officer Assistant Director (Lab). b

Technical Manager




ADVANCED ENVIRONMENTAL LABORATORY,
TAMILNADU POLLUTION CONTROL BOARD,
SALEM - 636 004.

ULR-TC68742100000380 P
ULR-TC68742100000381 P

Accredited by NABL - (ISO/IEC 17025:2005)

ROA NO.528 /AEL — SLM/2020 — 21 Dt.15.03.2021
1. | Name and address of the sender

The District Environmental Engineer

Tamilnadu Pollution Control Board

Hosur.

2. | Date and time of collection

25.02.2021 at 11.45 AM - 11.50 AM

3. | Date and time of receipt at Lab.

26.02.2021 at 10.15 AM

Container

4. | Condition of seal, fastening and

Sealed/Unfastened Condition in Polythene carbuoy
2.5 lits X 2 Nos.

5. | Nature and Number of samples

2 Nos. of Ground water Samples.(Borewell)

DEE Lab Whether
Code Code Point of Collection Untreated/
No. No. Treated
HSR-NGT- 2284 Mr.Venkataswamy’s Agri.land premises A
GW-03/2021
HSR-NGT- 2285 Dumpsite western side-Agri land s
GW-04/2021
TEST REPORT
SL Unit Test Sample code
No. Nos. Test Method
HSR-NGT- | HSR-NGT-
GW- GW-
03/2021 04/2021 &
01. | Conductivity at 25°C Mmhos/cm 1307 1332 APHA 23" Edi.2017 2510 B
02. | pH at25°C Number 6.79 6.83 APHA 23" Edi.2017 4500 —H
03. | Total Dissolved Solids mg/l] 836 748 APHA 23 Edi.2017 2540 - C
at 180°C :
04. | Chloride as Cl mg/1 125 140 APHA 23 Edi.2017 4500-CI'B
05. | Sulphates as SO, mg/l 120 68 APHA 23" Edi2017 - 4500 E
-
06. | Total Hardness as mg/l 290 360 APHA 23" Edi. 2017 2340 C
CB.CO;:, ’
07. | Iron Total as Fe mg/1 0.055 0.065 APHA 23" Edi. 2017 3500-Fe B
08. | Nitrate Nitrogen as mg/l 0.285 0.150 APHA 23" Edi. 2017 4500— NO; B
NO;
09. | Ph.Compounds mg/l <0.05 <0.05 APHA 23" Edi. 2017 5530 C
10. | Hexavalent Chromium mg/1 <0.05 <0.05 APHA 23" Edi. 2017 3500-Cr B
11. | Total Chromium mg/l <0.05 <0.05 APHA 23" Edi. 2017 3500-Cr B
12. | Copper* mg/] <0.0015 <0.0015 1 APHA 739 R4Ai 2017 2111 o




“

LI Zinc* mg/1 <0.0015 0.061 APHA 23™Edi. 2017 3111. B
14. | Lead* mg/l <0.015 <0.015 | APHA 23" Edi. 2017 3111.. B
,ﬁ. Cadmium* mg/l <0.0008 <0.0008 | APHA 23" Edi. 2017 3111. B
16. | Nickel* mg/] <0.006 <0.006 | APHA 23"Edi. 2017 3111. B
}W. | Cyanide mg/] <0.05 <0.05 APHA 23" Edi.2017 4500-CNE
18. | Arsenic* mg/1 <0.01 <0.01 APHA 23" Edi. 2017 3500
19. | Mercury* mg/l <0.003 <0.003 i;}_ri 23" Edi. 2017 3112.B
| 20. | Phosphate as PO, mg/l 0.143 0.185 APHA 23™ Edi. 2017 4500-P E
L?_l. Fluoride as F mg/ 0.421 0.588 APHA 23 Edi. 2017 4500-FD
22, | SAR* mg/1 29 1.7 Calculation Method
23. | Manganese* mg/l <0.1 <0.1 APHA 23" Edi. 2017 3550 - Mn
L

Note: 1.) <= Indicates Less than Minimum Detectable Limit.

2.) * " The parameters marked with an * are not acc
- End of Test Report-

Checked by

S\ '3“\#"\
Dy. Chief Scientific Officer
Technical Manager

redited by NABL”.

Authorized signatory

- Mo p —p
S0 o ot~ i_(fﬁ}

Assistant Director (Lab)" |1

M




ADVANCED ENVIRONMENTAL LABORATORY,
TAMILNADU POLLUTION CONTROL BOARD,

SALEM - 636 004.

Aceredited by NABL ~ (ISO/IEC 17025:2005)

Name and address of the sender

Tamilnadu Pollution Control Board

Hosur.

Date and time of collection

25.02.2021 at 12.15 PM — 12.35 PM

Date and time of receipt at Lab.

26.02.2021 at 10.15 AM

Container

Condition of seal, fastening and

Sealed/Unfastened Condition in Polythene carbuoy
2.5 lits X 2 Nos.

Nature and Number of samples

2 Nos. of Ground water Samples.(Borewell)

DEE Lab Whether
Code Code Point of Collection Untreated/
No. No. Treated
HSR-NGT- 2286 Mr Krishnappa’s land premises |
GW-05/2021
HSR-NGT- 2287 Mr.Chinnallappan land premises :
GW-06/2021
TEST REPORT
SI. Unit Test Sample code
No. Nos. Test Method
HSR- HSR-
NGT-GW- | NGT-GW-
05/2021 06/2021
01. | Conductivity at 25°C Mmhos/cm 27 1037 APHA 23" Edi.2017 2510 B
02. |pHat2sec Number 7.10 6.56 APHA 23" Edi.2017 4500 —H
03. | Total Dissolved Solids mg/l 728 656 APHA 23" Edi.2017 2540 - C
at 180°C
04. | Chloride as Cl mg/1 113 140 APHA 23" Edi.2017 4500-CI'B
05. | Sulphates as SO, mg/l 21 43 APHA 23" Edi.2017 - 4500 E
06. | Total Hardness as mg/l 280 320 APHA 23™ Edi. 2017 2340 C
CaC03
07. | Iron Total as Fe mg/l 0.213 0.139 APHA 23" Edi. 2017 3500-Fe B
08. | Nitrate Nitrogen as mg/l 0.242 0.085 | APHA 23" Edi. 2017 4500—NO; B
NO;
09. | Ph.Compounds mg/1 <0.05 <0.05 APHA 23™ Edi. 2017 5530 C
10. | Hexavalent Chromium mg/l <0.05 <0.05 | APHA 23" Edi. 2017 3500-Cr B
11. | Total Chromium mg/l <0.05 <0.05 APHA 23" Edi. 2017 3500-Cr B
/ﬁ. Copper* mg/] 0.023 <0.0015 | APHA 23" Edi. 2017 3111. B

ULR-TC68742100000382 P

ULR-TC68742100000383 P
ROA NO.528 /AEL — SLM/2020 — 21 Dt.15.03.2021

The District Environmental Engineer




1

Lls. Zinc* mg/l <0.0015 0418 | APHA 23 Edi. 2017 3111 B
14. | Lead* mg/] <0.015 <0.015 | APHA 23™Edi. 2017 311L. B
15. | Cadmium* mg/] <0.0008 <0.0008 | APHA 23"Edi. 2017 3111 B
16. | Nickel* mg/] <0.006 <0.006 | APHA 23" Edi. 2017 3111. B
17. | Cyanide mg/] <0.05 <0.05 APHA 23" Edi.2017 4500-CNE
18. | Arsenic* mg/] <0.01 <0.01 | APHA 23" Edi. 2017 3500

As—-B

19, [ Merouy® gl <0.003 <0.003 | APHA 23°Edi. 2017 31128
20. | Phosphate as PO, mg/1 0.125 0.083 APHA 23" Edi. 2017 4500-P E
21. | Fluoride as F mg/l 0.282 0.369 | APHA 23" Edi. 2017 4500-FD
22. | SAR* mg/] 23 2.1 Calculation Method
23. | Manganese* mg/l <0.1 <0.1 APHA 23" Edi. 2017 3550 - Mn

Note: 1.) <= Indicates Less than Minimum Detectable Limit.
2.) * “'The parameters marked with an * are not accredited by NABL .
- End of Test Report-

Checked by Authorized signatory

% \w ) N .,—{,;' {2 ]
\3 Mo sner

\'\{JI b (1 Et’,f %‘_f Y
| Dy. Chief Scientific Officer Assistant Director (Lab).
Technical Manager




ADVANCED ENVIRONMENTAL LABORATORY,
TAMILNADU POLLUTION CONTROL BOARD,
SALEM - 636 004.

Accredited by NABL — (ISO/IEC 17025:2005)

ULR-TC68742100000384 P
ULR-TC68742100000385 P

ROA NO.528 /AEL

ju—y

Name and address of the sender

— SL.M/2020 — 21 Dt.15.03.2021

The District Environmental Engineer

Tamilnadu Pollution Control Board

Hosur.

2. Date and time of collection

25.02.2021 at 01.00 PM — 02.00 PM

3. | Date and time of receipt at Lab.

26.02.2021 at 10.15 AM

Container

4. | Condition of seal, fastening and

Sealed/Unfastened Condition in Polythene carbuoy
2.5 lits X 2 Nos.

5. | Nature and Number of samples

2 Nos. of Ground water Samples.(Borewell)

DEE

Lab

Whether
Code Code Point of Collection Untreated/
No. No. Treated
HSR-NGT- 2288 South side of Municipal waste Dumpsite )
GW-07/2021 (Chennai mines Land)
HSR-NGT- 2289 Mr.Gopalappa’s land premises. ’
| GW-08/2021 :
TEST REPORT
Sl Unit Test Sample code
No. Nos. Test Method
HSR-NGT- | HSR-NGT-
GW- GW-
| 07/2021 08/2021
01. | Conductivity at 25°C Hmhos/cm 1443 1271 APHA 23" Edi.2017 2510 B
02. | pH at25°C Number 6.26 6.50 APHA 23" Edi.2017 4500 — H
03. | Total Dissolved Solids mg/1 %00 804 APHA 23™ Edi.2017 2540 - C
at 180°C
04. | Chloride as Cl mg/l 170 180 APHA 23" Edi.2017 4500-CI'B
05. | Sulphates as SO, mg/l 32 131 APHA 23" Edi.2017 - 4500 B
|
06. | Total Hardness as mg/l 370 310 APHA 23" Edi. 2017 2340 C
CaCO;,
07. | Iron Total as Fe mg/l 0.093 0.065 APHA 23™ Edi. 2017 3500-Fe B
08. | Nitrate Nitrogen as mg/l 0.092 0.107 APHA 23" Edi. 2017 4500 —NO, B
NO;
09. | Ph.Compounds mg/1 <0.05 <0.05 APHA 23" Edi. 2017 5530 C
10. | Hexavalent Chromium mg/1 <0.05 <0.05 APHA 23" Edi. 2017 3500-Cr B
11. | Total Chromium mg/1 <0.05 <0.05 APHA 23" Edi. 2017 3500-Cr B




73

| 13. Zinc* mg/l <0.0015 0.010 APHA 23" Edi. 2017 3111. B

h Lead* mg/] <0.015 <0.015 | APHA 23 Edi. 2017 3111.B
15. | Cadmium* mg/1 <0.0008 0.010 APHA 23" Edi. 2017 3111. B

16, | Nickel* mg/! <0.006 <0.006 | APHA 23" Edi. 2017 3111. B
17. | Cyanide mg/l <0.05 <0.05 APHA 23" Edi.2017 4500-CN'E
18. | Arsenic* mg/] <0.01 <0.01 APHA 23 Edi. 2017 3500

As—B

|19, | Mercury* mg/] <0.003 <0.003 | APHA 23" Edi. 2017 3112. B
20. | Phosphate as PO, mg/l 0.087 0.097 | APHA 23" Edi. 2017 4500-P E
21. | Fluoride as F mg/] 0.594 0.461 APHA 23" Edi. 2017 4500-FD
22 SAR* mg/1 2.4 2.1 Calculation Method

[23. Manganese* mg/l <0.1 <0.1 APHA 23" Edi. 2017 3550 - Mn

Note: 1.) <=Indicates Less than Minimum Detectable Limit.
2.) * " The parameters marked with an * are not accredited by NABL”,

- End of Test Report-
Checked by Authorized signatory
) R b A o
% 3\")«'\ ‘Ii \_J 4 Ji"w": ;‘}-‘.JI-~“_,¢T»"'O " gt I_//-,"’, 4
/ [&158] 2
Dy. Chief Scientific Officer - Assistant Director (Lab);L ] 5_] |

Technical Manager






' Sanaple Condition

L [ |

Gl q:n-“ Q':l‘

Report Mo

Custoines Name

Custoiner Address
Sainple Description :  Soil
Savmprle No

Samnple Location
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S |

i

Wcﬁﬂlﬂ@ﬁl

NABL ACCREDITED AS PERISO/IEC 17025

Avae LAYe pal

Ldl 'L.B 3:%‘:

TEST REPORT

ULR NO: TCO50221000000553F

EMNZ1020056-01

Report Date

SAMPLE NOT DRAWN BY LABORATORY

EN21020056-01

Mi-Moorthy's Land

Lat:12.73765
Long:77.92047

Sample ldentification

HSR-NGT-S§1/2021

M/S. Tamilnadu Pollution Control Board

Plot No.149-A, SIPCOT Industrial Complex, Phase-1,Dharga,Hosur-635126

Sample Collection
Date & time

Sample Received on

—

75

ORIGINAL

Pvt Led.

1 2017, CERTIFIED AS PERISO 2001:2015 EA50 45001 £ 20108

08 Mar 2021

25 Feh 2021
10.10 AM

26 Feb 2021

Fit for Analysis Test Started on 26 Feb 2021
Sauaple Quantity 1 kg Test Completed on 05 Mar 2021
Test result

S.Mo | TeskNaime Test Method Results Units
1 Calcium as Ca GL/EN-INS/50P /22 1221 mg/kg
2 Cation Exchange Capacity {EPA 9081 8.7 meq/100g
3 Hexavalent Chromium as Cro+ EPA 30G0A/EPA 7196 BDL(DL:5.0) mg/kg
4 Ironas lie GL/EN-INS/SOP/22 5938 mg/kg
5 Magnesium as Mg GL/EN-INS/50P/22 346 mg/lg
6 Moisture 11§ 2720/(Part 2): 1973 RA : 2015 I i 4.5 %
7 pHat 25°C 1S 2720 (Part 26): 1987 RA: 2016 6.43 -
] Potassium as K GL/EN/SOP/095 87 mg/kg
9 Sodium as Na GL/EN/SOP/095 124 mg/keg
10 Total Grganic matter IS 2720 (Part 22): 1972 RA: 2015 0.99 %
11 Antimony as Sb GL/EN-INS/SOP/22 BLQ(L0OQ:2.0) meg/kg
12 Arsenicas As GL/EN-INS/SOP/22 BLQ(LOQ:2.0) mg/lg
13 Boron as B GL/EN-INS/SOP/22 BLQ(LOQ:2.0) mg/kg
14 Cadmium as'Cd GL/EN-INS/SOP/22 BLQ(L0OQ:2.0) mg/lkg
1% | Chromiumas Cr GL/EN-INS/SOP/22 6.80 mg/kg
16 Copperas Cu GL/EN-INS/SOP/22 3.38 llng/kg

Page 1 of2
jf 4)
A\uthon ed Sl_j latule
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' f—: [ : ) s TN TR '
-f-‘mg ¥ GlLens Innovation Labs Pvt Ltd.
Gl ,_.j-m : ‘ 7 [JABL ACCREDITED AS PER 150/1EC 17025 : 2017, CERTIFIED AS PER 150 900 1:2015 & 150 45001 : 2008 <.‘

TEST REPORT R
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1
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innovation La

#.6/1, Ist Floor, Sri Jothi

Complex,

e
L o B G

Murugoesan Street, Balavinayagar N

agar, Arumbakkam, Cf

ULR HO: TC858221000000553P ‘ ‘
Report No . DN21020056-01 Report Date 08 Mar 2021 :
SAMPLE NOT DRAWN BY LABORATORY
Customer Name M /8. Tamiluadu Pollukion Contiel Board : 1
Customer Address Plot No.149-A, SIPCOT Industrial Conplex, Phase-1,Dharga Hosur-635126 W
. Sample Description Soil .
Sample No : EN21020056-01
Sample Location Mr.Moorthy's Land L {;
Lat:12.73765 Sample Collection 25 Feb 2021
Long:77.92047 Date & time 10.10 AM 0
Sample Identification HSR-NGT-S1/2021 Sample Received on 26 Feb 2021 l
Sainple Condition Fit for Analysis Test Started on i 26Feb2021 :'
Sample Quantity i lkg . Test.Completed on t 05 Mar2021 ;'Ii:
Test result “.J :J:
S.Mo | Test Name TestMethod ! Results Ussits ,
1 | Calciumas Ca GL/EN-INS/SOP/22 | A mg/lg
2 Cation Exchange Capacity | EPA 9081 8.7 meq/100g
3 Hexavalent Chromium as Cr6+ .| EPA 3060A/EPA 7196 .~ BDL({DL:5.0) mg/lg
4 lron as Fe GL/EN-INS/S0P/22 5938 mg/kg
5 Magnesium as Mg GL/EN-INS/50P/22 346 mg/‘lcg
"6 Moisture i| 182720 (Part:2): 1973 RA : 2016 4.5 Y%
7 pHat 25°C IS 2720 (Part 26): 1987 RA : 2016 613 -
8 Potassium as I GL/EN/SOP/095 . 87 mg/lg
9 Sodium as Na GL/EN/SOP/095 124 mg/lg
10 Total Organic matter IS2720 (Part 22): 1972 RA: 2015 0.99 %
11 Antimony as Sb GL/EN-INS/S0P/22 BLQ(LOQ:2.0) mg/lkg
12 Arsenicas As GL/EN-INS/SOP/22 BLQ(LOQ:2.0) mg/kg !
13 Boron as B GL/EN-INS/SOP/22 BLQ(LOQ:2.0) mg/kg
14 Cadmium as Cd GL/EN-INS/S0P/22 BLQ(LOQ:2.0) mg/kg I
15 Chromium as Cr GL/EN-INS/SOP/22 6.80 _ 1;1g}1tg E
16 | CopperasCu GL/EN-INS/SOP/22 338 mg/lg’
Page 1 of 2 /l’ :
[ {
AtltlIQI‘i 2 5iggsf'|ai:tuk‘e :

WARNING: Altention is draven Lo the limilations of the Liabitiy, indemnification ant judlsdictlona) ssues established there in any holder ol this docnment is acvised that lnforn: ton
contained hervon reflex ihe company's findlngs al the time of Its intervention only and within the limits of clients  instiuctians, if sl The company's sole tespunsibilily 1z i its chent
and Lhis document does aot exonenate paries o o tonsactlon fram cuercislng all thels vizhis and eblipations ander the transaction dacunent
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Innovation Labs Pvt Led,

TC- 8582
TEST REPORT
Report No ¢ ENZ210Z20056-01 Report Date i 00 Map2021
S.No | Test Mame Test Method Results Units

17

Lead as Pb

GL/EN-INS/SOP/22

4.44

mg/kg

18

Manganese as Mn

GL/EN-INS/SOP/22

59.82

mg/kg

19

Mercury as Hg

GL/EN-INS/SOP/22

BLQ(LOQ:2.0)

mg/lg

20

Molybdenum as Mo

GL/EN-INS/SOP/22

BLQ(LOQ:2.0)

mg/leg

21 Niclkel as Ni GL/EN-INS/SOP /22 3.64 mg/lg
22 | ZincasZn GL/EN-INS/SOP/22 15.66 mg/kg
23 Cobaltas Co * GL/EN-INS/SOP/22 2.14 mg/lkg
Noie: BLO-Below Limit of Quantification, LOQ-Limit of Quantification. * Non NABL Parameter.
....... End of Report........
Page 2 of 2
/ )
A
r ;
Authorized Signature
i1 i Jothi Complex, Murugesan Street, Balavinayagar Nagar, -,"‘M!iaTlEf.“‘:iTZ-TJ;C\'!, Channai — 6090 106.
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canlsined herean relles tie cornpany's Tindings at e U of its intervention only and within the llmits of client's  instructions, i(Fany. The company’s sole respongibility 15 Lo its elient
Auel this dartneni does nol egonerate patles ta tansacton frorm exerclsing all thepr righis and ablipations unde) the ransaction document
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Customer Namne

Customer Address
Sample Description Soil
Sample No EN21020056

EN21020056-02

Innovation
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TEST REPORT

ULR NO: TC858221000000554P

Report Date

SAMPLE NOT DRAWN BY LABORATORY

M/S. Tamilnadu Pollution Conirol Board

-02

Plot No.149-A, SIPCOT Industrial Complex, Phase-1,Dharga,Hosur-635126

Pyt Lidl.

MABL ACCRERITED AS PER ISO/IEC 17025 : 2007, CENTIFIED AS PER 15O 9001:2015 & 15O 45001 : 2018

08 Mar 2021

tion Lebs PurLrd. 2 Glensinnou

ns lnnov

Sample Location Mr.Venkataswamy's Land
' Lat:12,73731 sample Collection 25 Feh 2021
Long:77.92041 Date & time 10.40 AM
Sample ldentification HSR-NGT-S2/2021 Sample Received on i 26Feb2021
Sample Condition Fit for Analysis Test Started on i 2GFeb 2021
Sample Quantity 1lkg Test Completed on 05 Mar 2021
Testresult
' 8.No | TestName Test Method Results Unite
1 Calclum as Ca GL/EN-ING/SOP/22 807 mg/kg
2 Carion Exchange Capacity EPA 9001 B.7 meq/100g
3 Hexavalent Chromium as Cr6+ EPA3060A/LPA 7196 . BDL(DL:5.0) mg/lg
4 lron as [e GL/EN-INS/50P/22 8563 mg/kg
5 Magnesium as Mg GL/EN-INS/S0P/22 245 mg/kg
6 Moisture A5 2720 (Part 2): 1973 RA: 2015, . 38 Y%
7 | pHat 25°C IS 2720 (Part 26): 1987 RA : 2016 6.91 -
8 Potassium as I GL/EN/SOP /095 28 . mg/kg
9 Sodium as Na GL/EN/SOP/095 132 mg/kg
10 Total Organic matter IS 2720 (Part 22): 1972 RA : 2015 0.72 Y%
! 11 Antimony as Sh GL/EN-INS/SOP/22 BLQ(LOQ:2.0) mg/kg
! 12 ArsenicasAs - GL/EN-INS/SOP/22 BLQ(LOQ:2.0) mg/kg
. 13 BoronasB GL/EN-INS/SOP/22 BLQ(LOQ:2.0) mg/kg
‘ 14 Cadmium as Cd GL/EN-INS/SOP/22 BLQ(LOQ:2.0) mg/kg
| 15 . | Chromfumas Gr GL/EN-INS/SOP/22 6.76 mg/kg
16 Copper as Cu GL/EN-INS/SOP/22 6.94 mg/kg

i#.6/1, lat Floor,

WARNING; A

Page 1 of 2
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iy GLens Innovation Labs Pvt Led. @&8)
s l |T‘;i MADL ACCREDIVED AS PER 150/IEC 17025 £ 2017, CERTIFIED AS PER IS0 9001:2015 & 1SO 45001 : 7015 EED
i L I . TC - 8502
5 TEST REPORT

I Neport Mo i EN210Z0056-02 Report Date ¢ 08 Max 2021

..':: S.No | TeskNawe Test Method Resulis Units

a| 17 | LeadasPh GL/EN-INS/SOP/22 3.59 mg/lg

18 Manganese as Mn GL/EN-INS/SOP /22 | 105.56

il 19 | Mercuryas Hg GL/EN-INS/SOP/22 BLQ(LOQ:2.0)
20 Molybdenum as Mo GL/EN-INS/S0P/22 BLQ(LOQ:2.0) mg/lg
21 | Nickel as Ni GL/EN-INS/SOP/22 3.98 mg/ g
i| 22 | zincasn GL/EN-INS/SOP/22 19.02

mg/kg
“1 23 | cobaltasCo* GL/EN-INS/SOP/22 3.64 mg/kg

mg/kg
mg/kg

“ Moke; BLQ-Below Limit of Quantification, LOQ-Limit of Quantification. * Non NABL Parameter.

....... End of Report........

| Page 2 of 2 .
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f1, I1st Floor, Sri Jothi Comple .

VUARMING: Atlention is draven to the linitations of the Liability, Jndemmification and Junsdictional issues estahlished there in any halder of this dociment is adused that information
B contained hereon rellad the company's findipgs at the Ume of iLs inlervention only and withirethe lmits of clienl’s  Instinctions, i any. The company's sule responsibility is Lo its cient
- and this dasurne ik does not gronerale pardes 1o a bansaction from execising all their eighis and obllgations nader the ansaction dacuimen
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NADL ACCREDITED AS PER ISQ/IEC 17025 : 2017, CERTIFIED AS PEN 150 001:2015 & IS0 45001 : 2018

TEST REPORT
ULR NO: TCB58221000000555P
BH21020056-03

Report Date 038 Maw 2021
SAMPLE NOT DRAWN BY LABORATORY |

M /8. Tamilnadu Pollntion Control Board

Plot No.149-A, SIPCOT Industrial Complex,Phase-I,Dharga,Hosur-635126

Soil

EN21020056-03

G Lers Inngvation Labs Py Led.

WARRING: Alenton s deaven ta the limitations of Uwe Liability, decanification and jurisdleiional issnes

conlained herean reflex thi: company's lndings @t te time of it Intesvention anly
ane Wiis document does o exanerate parlies to a Gansaction from exercbing all thelr rghis

established there o any holder of this detimentio sdulsed that mlacoimado

anel withiln the Benits of cient's  nstiichans, i eny The

colprany's sole e

and olligoticns voder the Lransa |HIH|UIH it

Sample Location POC: Near M /s Mars Abrasive Unit
Lat:12.73789 Sample Collection 25 Feb 2021
Long:77.91925 Date & tline 11.15 AM
Sample Identification HSR-NGT-53/2021 Sample Received on 26 Feh 2021
‘Salmple Condition Fit for Analysis Test Started on 26 Feb 2021
. Sample Quantity o 1kg Test Completed on 05 Mar 2021
Test vesult
S.No | Test Name 'Test Method Results Units
1 | Caleium as Ca GL/EN-INS/SOP/22 1213 mg/kg
2 | Cation Exchange Capacity 'EPA 9081 8.2 meq/100g
3 Hexavalent Chromium as Cr6+ EPA 3060A/EPA 7196 BDL(DL:S.O) mp/kg
4 | IronasFe GL/EN-INS/SOP/22 8624 mg/kg
5 Magnesium as Mg GL/EN INS/SOP/22 490 mg/kg
6 Moisture IS 2720 (Part 2} 1973 RA: 2015 7.0 %
7 pH at 25°C 152720 (Part 26]: 1987 RA : 2016 5.54 -
8 Potassium as K GL/EN/SOP/095 30 mg/kg
9 | SodiumasNa GL/EN/SOP /095 603 gk
10 Total Organic matter 1S2720 (Part22): 1972 RA: 2015 BDL(DL:0.5) %
11 Antimony as Sh GL/EN-INS/SOP/22 BLQ(LOQ:2.0) mg/kg
12 Arsenic as As GL/EN-INS/S0P/22 BLQ(LOQ:2.0) mg/kg
P 13 BoronasB GL/EN-INS/SOP/22 BLQ(LOQ:2.0) mg/lg
14 Cadmium as Cd GL/EN-INS/SOP/22 BLQ(LOQ:2.0) mg/kg
15 Chromium as Cr GL/EN-INS/SOP/22 11.46 mg/kg
16 Copper as Cu GL/EN-INS/SOP/22 4,44 mg/kg
T Page 1 of 2 ) )
ST
('{ L e /'J
Authorized Signature
i
.61, Ist Floor, Sii Jothi Complex, Murugesan Street, Balavinayagar Magay, Arumbakkam, Chennai -

vionsibilbty s s dhea
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GLETE {: MABL ACCREDITED AS PER ISO/IEC 17025 : 2017, CERTIFIED AS PER IS 90DL2015 & 150 45001 : 2011
. el TC - 8552
TEST REPORT
iteport Mo ENZ1020056-03 Report Date 08 Mar 2021
S.No | TestName Test Method Results Unifs
17 Lead as I’b GL/EN-INS/SOP /22 1.69 mg/kg
18 Manganese as Mn GL/EN-INS/SOP/22 101.03 mg/kg
19 Mercury as Hg GL/EN-INS/SOP/22 BLQ(LOQ:2.0) mg/kg
20 Molybdenum as Mo GL/EN-INS/SOP/22 BLQ(LOQ:2.0) mg/ kg
21 | Nickel as Ni GL/EN-INS/SOP/22 7.26 mg/ kg
22 Zinc as Zn GL/EN-INS/SOP/22 22.46 mg/kg
23 Cobaltas Co " GL/EN-INS/SOP/22 3.87 mg/kg

JEFUFI QA TP 1AS

floie: BLQ-Below Limit of Quantification, LOQ-Limit of Quantification. *

]

1]

il

nruge

SR LS
3

End of Report........

Non NABL Parameter.
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ORIGINAL
(=g GlLens Innovation Labs Pyt Ltd
g (@S INMNOVATLION LS LEl.
(1'.'4.‘111 MADL ACCREDITED AS PER ISO/ICC 17025 1 2017, CERTIFIED AS PER 150 9001:2015 4 150 A5001 : 2013
[ ] T bl = BT o N =
TEST REPORT
ULR NO: TC858221000000556P
Report Mo EN21020056-04 Repoit Date 00 Mai 2021
SAMPLE NOT DRAWN BY LABORATORY
Custommer Name M/S. Tamilnadu Pollution Contrel Board
Customer Addyress . PlotNo.149-A, SIPCOT Industrial Complex,Phase-I,Dharga, Hosur-635126
 Sample Description Soil
Sample No EN21020056-04
Sample Location Mr.Venkataswamy's Land
Lar12.74266 Sample Collection 25 Feb 2021
Long:77.92201 Date & time 11.35 AM
! Sample ldentification HSR-NGT-54/2021 Sample Received on 26 Feb 2021
Sample Condition Fit for Analysis Test Started on 26 Teb 2021
- Sample Quantity 1kg Test Completed on 05 Mar 2021
Test resut |
S.No | TestName Test Method Results Units
1 | Calcium as Ca GL/EN-INS/SOP/22 1137 mg/kg
2 Cation Exchange Capacity | EPA 9081 17.6 meq,/100g
3 Hexavalent Chromium as Cro+ EPA 30G0A/EPA 7196 BDL(DL:5.0) - mg/lkg
4 | IronasFe | GL/EN-INS/SOP/22 9632 mg/kg
5 | Magnesium as Mg | GL/EN-INS/SOP/22 443 me/kg
6 | Moisture IS 2720 (Part 2): 1973 RA : 2015 8.4 %
7 | pHat 25°C IS 2720 (Part 26): 1987 RA: 2016 5.79 :
8 Potassium as K GL/EN/SOP /095 31 mg/kg
9 Sodiwm as Na GL/EN/SOP/095 119 mg/lg
10 Total Organic matter 1S 2720 (Part 22): 1972 RA: 2015 BDL(DL:0.5) %
11 Antimony as Sb GL/EN-INS/SOP/22 BLQ(LOQ:Z.O] mg/kg
12 Arsenicas As GL/EN-INS/SOP/22 BLQ(LOQ:2.0) mg/lkg
13 BoronasB GL/EN-INS/SOP/22 BLQ(LOQ:2.0) mg, kg
14 Cadmium as Cd GL/EN-INS/SOP/22 BLQ(LOQ:2.0) mg/lg
15 Chromium as Cr GL/EN-INS/SOP/22 11.28 mg/lg
16 Copper as Cu GL/EN-INS/SOP/22 3.38 mg/leg
Pape 1 of 2
/ ‘) 1)
(4l
Au‘i:hor (}1 Si[Jﬂtﬂiuiﬁ.‘
#£.6/1, Ist Floor, Sri Jothi Complex, Murugesan Siveel, Balavinayagar Nagar, Ariinbakkam, Chennai
WARNING: Atlention Is drawen to the limitatlons of the Lialdlity, indemnifesilon sod jurisdletional Bssues established thers o any biolder of this docament is a Uindormisiio
cantatned hereon reflex the company's tindings at the time of 1s totervantion anly and within te limits of cient's  insteuctlons, iF oy, The company's sole tesponsibility Is w i clica
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Gl e :;é\" MADL ACCREDITED AS PER 150/1EC 17025 : 2017, CERFIFIED AS PER 150 2001:2015 £ 150 45001 ; 2010
_ , g ¢ - 8582
TEST REPORTT
iteport No EN21020056-04 Report Date 08 Mar 2021
S3.No | Test Nawne Test Methotd Results Units

17

Lead as Pb

GL/EN-INS/SOP/22

BLQ(LOQ:2.0)

mg/kg

18

Manganese as Mn

GL/EN-INS/SOP/22

140.07

mg/kg

19

Mercury as Hg

GL/EN-INS/S0P/22

BLQ(LOQ:2.0)

mg/kg

20

Molybdenum as Mo

GL/EN-INS/SOP/2.2

BLQ(LOQ:2.0)

mg/ke

21

Nickel as Ni

GL/EN-INS/SOP/22

8.94

mg/kg

22

Zincasin

GL/EN-INS/SOP/22

25.62

mg/ kg

23

Cobaltas Co™

GL/EN-INS/SOP/22

147

mg/kg

ilote: BLQ-Below Limit of Quantification, LOQ-Limit of Quantification. *
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door
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Non NABL Parameter.
....... End of Report........
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‘ReporcNo

Custoiner Name
 Customer Address

Sample Description :  Soil
Sample No

Sample Location

ENZ1020056-05

TEST REFPORT

ULR NO: TC858221000000557P

SAMPLE NOT DRAWN BY LABORATORY

M/S. Tamilnadu Pollution Control Board

EN21020056-05

Mr.Lakshminarayanan's Land

Report Date

- 1 - O ,15.‘6 E. [ I g
ens Innovation Labs

ORIGINAL

. b | '/\
Pwic Lid, €

NABL ACCREDITED AS PER ISO/IEC 17025 : 2017, CERTIFIED AS PER IS0 900):2015 £ 150 A5001 % 2010

NN
TC - 502

08 Max 2021

Plot No.149-A, SIPCOT Industrial Complex,Phase-1,Dharga,Hosur-635126

Lat:12.74141 Sample Collection 25 Feb 2021
Long:77.91496 Date & time 12.15 PM
Sample Identification HSR-NGT-85/2021 Sample Recelved on 26 Feb 2021

3 Sample Condition

Fit for Analysis

Test Started on

26 Feb 2021

Sample Quantity : 1kg Test Cmngletgd on 05 Mar 2021
Test result
~ S.No Test Name Test Method Results Units
1 Calcium as Ca GL/EN-INS/SOP/22 979 mg/kg
2 Cation Exchange Capacity EPA 9081 14.0 meq/100g
3 Hexavalent Chromium as Cr6+ EPA 3060A/EPA 7196 BDL(DL:5.0) " mg/kg
4 | Ironas Fe .GL/EN-INS/50P/22 5101 mg/kg
5 Magnesium as Mg GL/EN-INS/S0P/22 173 mg/lkg
6 Moisture | 18 2720 (Part 2): 1973 RA : 2015 3.2 Y%
7 pHat 25°C 182720 (Part 26): 1987 RA : 2016 5.73 =
g Potassium as K GL/EN/SOP/095 46 - mg/kg |
9 | Sodiumas Na GL/EN/SOP /095 - e 134 o Tg/@'
10 Total Organic matter 182720 (Part 22): 1972 RA : 2015 BDL(DL:0.5) %
11 Antimony as Sb GL/EN-INS/SOP/22 BLQ(LOQ:2.0) mg/kg
12 Arsenicas As GL/EN-INS/SOP/22 . BLQ(LOQ:2.0) mg,/ kg
13 Borenas B CL/EN-INS/SOP/22 BLQ(LOQ:2.0) mg/kg
14 Cadimium as Cd GL/EN-INS/SOP/22 BLQ(LOQ:2.0) mg/kg
15 Chromium as Cr GL/EN-INS/S0P/22 4.66 mg/kg
16 | Copperas Cu GL/EN-INS/SOP/22 4,02 mg/kg
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tepoit No

Jens I

MADL ACCREDITED AS PER ISO/IEC L7025 ¢

ENZ10Z20056-05

Report Date

ation Labs Pvt

L2007, CERTIFIED AS PER 150 9001:2015 B (SO 45001 ; 2008

TEST REPORT

TC - B582

o 08 Mar 2021

5.Ne

Test Name

Test Meihod

Results

Units

17

Lead as Pb

GL/EN-INS/S0P/22

231

mg/kg

18

Manganese as Mn

GL/EN-INS/SOP/22

98.01

mg/kg

19

Mercury as Hg

GL/EN-INS/SOP/22

BLQ(L0Q:2.0)

mg/lkg

20

Molybdenwin as Mo

GL/EN-INS/SOP/22

BLQ(L0OQ:2.0)

mg/kg

21

Nickel as Ni

GL/EN-INS/SOP/22

3.00

mg/lkg

22

Zincas Zn

GL/EN-INS/SOP/22

1145

mg/kg

23

CobaltasCo *

GL/EN-INS/SOP/22

3.03

mg/kg

ilote: BLQ-Below Limit of Quantification, LOQ-Limit of Quantification. * Non NABL Parameter.
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GLEnS NABL ACCREDITED AS PER ISO/IEC 17025 : 2017, CERTIFIED A% PEI 1SQ 9001:2015 £ SO 45001 : 2018
- TC- ghs7.
TEST REPORT
ULR NO: TC858221000000558DP .
Report No : EN21020056-06 Report Datre 08 Mar 2021
SAMPLE NOT DRAWN DY LABORATORY
‘Custo mer Name M/S. Tamilnadu Pollution Contrel BDoawd
Customer Address Plot No.149-A, SIPCOT Industrial Complex,Phase-1,Dharga,Hosur-635126
Sample D'esr:ription : Soil
Sample No EN21020056-06
Sample Location Mr.I{rishnappa’s Land
Lat:12.73916 Sainple Collection 25 Feb 2021
Long:77.911490 Date & time 12.35PM
Sample Identification HSR-NGT-S6/2021 Sample Recelved on 26 Feb 2021
Sample Condition Fit for Analysis Test Started on 26 Feb 2021
i b
Sample Quantity ¢ 1kg Test Completed on 05 Mar 2021
Test result
S.No | TestName Test Method | Results Units
1 Calcium as Ca GL/EN-INS/S0P/22 ' B.14 mg/kg
2 Cation Exchange Capacity EPA 9081 B.2 meq,/100g
] Hexavalent Chromium as Cré+ ‘EPA 3060A/EPA 7196 BDL(DL:5.0) mg/l(g
4 Iron as Fe GL/EN-INS/SOP/22 i 5566 my/lkg
5 Magnesium as Mg |GL/EN-INS/SOP/22 | 445 mg/kg
6 Moisture 112720 (Part2): 1973 RA : 2015 ton bl 10.2 g0
7 pHat 25°C 1S 2720 (Part 26): 1987 RA : 2016 6.30 -
8 Potassium as K GL/EN/SOP/095 54 mg/kg
9 Sodium as Na GL/EN/SOP /095 . 78 mg/kg
10 Total Organic matter 152720 (Part 22): 1972 RA ; 2015 BDL(DL:0.5) Y
11 Antimony as Sb GL/EN-INS/S0P/22 BLQ(LOQ:2.0) mg/kg
.12 | ArsenicasAs GL/EN-INS/SOP/22 BLQ(L0OQ:2.0) mg/kg
. 13 | BoronasB GL/EN-INS/S0pP/22 BLQ(LOQ:2.0) mg/kg
14 Cadmium as Cd GL/EN-INS/S0P/22 BLQ(LOQ:2.0) mg/ kg
15 Chromiumn as Cr GL/EN-INS/SOP/22 4.29 mg/kg
16 Copper as Cu GL/EN-INS/SOP/22 2.87 mg/kg
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GLens Innovation Labs Pvt Led.

GLéng 1{ MABL ACCREDITED AS PER ISO/IEC 17025 : 2017, CERTIFIED A5 PER 150 9001:2015 B 1SO 45001 : 2010

TEST REPORT

eport Mo t EN21020056-06 Report Date 08 Mar 2021

Mo | TesiName Test Method Resulis Units

17 Lead as Pb GL/EN-INS/SOP/22 5.10

18 Manganese as Mn GL/EN-INS/SQP/22 50.00

19 Mercury as Hg GL/EN-INS/S0P/22 BLQ(L0OQ:2.0)
20 Molybdenum as Mo GL/EN-INS/SOP/22 BLQ(LOQ:2.0)
21 Niclel as Ni GL/EN-INS/SOP/2.2 2.80

22 | ZincasZn GL/EN-INS/SOP/22 15.38

23 | CobaltasCo* GL/EN-INS/SOP/22 BLQ(LOQ:2.0)

mg/kg
mg/kg
mg/kg
mg/kg
mg/kg
mg/kg
mg/kg

Ilote: BLQ-Below Limit of Quantification, LOQ-Limit of Quantification. * Non NABL Parameter.

....... End of Report........
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o Gl .'- NADL ACCREDITED AS PER ISO/IEC 17025 £ 2017, CERTISIED AS PER 1SD 9001:2015 0150 45007 : 2010
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: TEST REPORT :
ULR NO: TC858221000000559P

£ ReportNo :  EN21020056-07  Report Date . 08 Mar2021
i ‘ SAMPLE NOT DRAWN BY LADORATORY

j Customer Naine i M/S. Tamilnadu Pollution Conivol Board

;;1 Custamer Address :  Plot No.149-A, SIPCOT Industrial Complex,Phase-1,Dharga,Hosur-635126 :
= Sample Description : Soil

Sample No : EN21020056-07

‘Sample Location :  MrMunicipal Wate Dumpsite Western Side

) Lat:12.73763 Sample Collection i 25Feb 2021
' Long:77.91290 Date & time 1.00 PM

Sawmple Identification  : HSR-NGT-57/2021 Sample Received on  : 26 Feb 2021 o

viled: % G Llenslanov

sF

L
22

+  Sample Condition :  Flcfor Analysis Test Started on : 26Feb 2021
e

ztion

@ Sample Quantity ¢ lkg Test Completedon  : 05 Mar 2021 @

fay

s lnn

Test vesult

a

e |
¥ aLE

'S.No | TestName ' Test Method Results Units

Lrd 5

T

Calcium as Ca GL/EN-INS/SOP/22 . 972

mg/le | L
Cation Exchange Capacity EPA 9081 11.7

meq/100g

nlabs Py

3

Hexavalent Chromiumas Cr6+ | EPA 3060A/EPA 7196 ' BDL(DL:5.0)

, mg/kg
Iron as Fe ' GL/EN-INS/SOP/22 ' 6318 mg/kg :
Magnesium as Mg CL/EN INS/SOP/ZZ ‘ | 147 mg/lg :
Moisture 152720 (Part 2): 1973 RA: 2015 ' 9.3 % i
pHat 25°C IS 2720 (Part 26): 1987 RA : 2016 456 :

Potassium as [ ' GL/EN/SOP/O‘BS 41 mg/kg r‘
Sodium as i\la GL/EN/SOP/095 90 mg/kp [:
Total Organic matter 1S 2720 (Part 22): 1972 RA : 2015 BDL(DL:0.5) % ‘
Antimony as Sb GL/EN-INS/SOP/22 BLQ(LOQ:2.0)

Arsenic as As | GL/EN-INS/S0p/22 BLQ(L0Q:2.0)
BoronasB GL/EN-INS/SOP/22 BLQ(LOQ:2.0)
Cadmium as Cd GL/EN-INS/SOP/22
Chromium as Cr GL/EN-INS/S0P/22

i| 16 Copper as Cu GL/EN-INS/S0P/22
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mg/kg "
mg/kg
mg/kg H
BLQ(LOQ:2.0) mg/lg
5.95 mg/leg
3.56 mg/kg
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TC - 8532
TEST RE@@R’T
tteport No i ENZ21020056-07 ' Repori Date i 08 Mar 2024

3.No | TestName Test Metfiod Results Units
17 Lead as Pb GL/EN-INS/S0P/22 4.50 mg/kg
18 Manganese as Mn GL/EN-INS/S0P/22 56.59 mg/kg
19 Mercury as Hg GL/EN-INS/50P/22 BLQ(LOQ:2.0) mg/kg
20 Molybdenum as Mo GL/EN-INS/S0P/22 BLQ(LOQ:2.0) mg/kg
21 Nickel as Ni GL/EN-INS/SOP/22 347 mg/kg
22 | ZincasZn GL/EN-INS/SOP/22 v ©13.98 mg/kg
23 Cobalras Co ™ GL/EN-INS/S0P/22 o 2.39

mg/lg

[Mote: BLQ-Below Limit of Quantification, LOQ-Limit of Quantification. * Non NABL Parameter.

—.End of Report,,...... |
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Glens'®& MADBL ACCREDITED AS PER ISO/IEC 17025 & 2017, CEATIFIED AS PER 15¢) 9001:2015 & 150 45001 : 2018

ULR NO: TC858221000000560P

Report No EN21020056-08 Report Date 08 Mar2021

SAMPLE NOT DRAWN BY LABORATORY
Customer Name M/S. Tamilnadu Pollution Control Board
; Custozi;m‘ Address Plot No.149-A, SIPCOT Industrial Complex,Phase-1,Dharga,Hosur-635126
Sample Description : Soil
Sample No EN21020056-08

Mr.Krishnappa'’s Land

Lan12.73617
Long:77.91409

HSR-NGT-58/2021

‘Sample Location

25 Feb 2021
02.00 PM

26 Feb 2021

Sample Collection
Date & time

Sample [dentification Sample Received on

rion Labs Pyt Led. <% G Lens lanovation Lab
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Sample Condition Fit for Analysis Test Started on i 26Feb 2021
Sample Quantity o 1lkg . Test Completed on 05 Mar 2021
} o Test result
S.No | Test Name Test Mettord Results Uiiis
1 Calclum as Ca GL/EN-INS/SOP/22 1182 mg/lg
i Cation Exchange Capacity 'EPA 9081 228 meq/100g
3 Hexavalent Chromium as Cr6+ EPA 3060A/EPA 7196 "BDL(DL:5.0) mg/lg
4 Iron as Fe ‘GL/EN-INS/SOP/22 7075 mg/kg
5 Magnesiun as Mg ‘GL/EN-INS/SOP/22 609 mg/lg
. 6 Molsture 1S 2720 (Part 2): 1973 RA : 2015 e 10.3 %
B pH at 25°C 1S 2720 (Part 26): 1987 RA: 2016 6.36 =
8 | PotassiumasK GL/EN/SOP/095 66 me/kg
.9 Sodium as Na GL/EN/SOP/&JS . "110 i mg/kg
: 10 Total Organic matter 1S 2720 (Part 22): 1972 RA : 2015 2.25 %
| 11 Antimony as Sb GL/EN-INS/SOP/22 BLQ(LOQ:2.0) mg/lg
12 ArsenicasAs GL/EN-INS/SOP/22 BLQ(LOQ:2.0) mg,/kg
13 Boranas B GL/EN-INS/SOP/22 BLQ(L0OQ:2.0) mg/kg
14 Cadmium as Cd GL/EN-INS/SOP/22 BLQ(LOQ:2.0) mg/kg
15 Chromium as Cr GL/EN-INS/SOP/22 9.11 mg/kg
16 -Copper as Cu GL/EN-INS/SOP/22 4.92 mg/kg
Page 1 0f2 H
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Lens Innovation Labs Pvt Ltd.

MABL ACCREDITED AS PER 1SQ/IEC 17025 : 2017, CERTIFIED AS PER 150 9001;:2015 £ 150 15001 : 2010

REPORT

TEST

EN210Z20056-00

Repori Date

ORIGINAL

08 Mar 2021

S.MNo

Test Name

Test Method

Results

Units

1t

Lead as Pb

GL/EN-INS/SOP/22

3.90

mg/kg

18

Manganese as Mn

GL/EN-INS/SOP/22

89.60

mg/kg

19

Mercury as Hg

GL/EN-INS/SOP/22

BLQ(L0OQ:2.0)

mg/kg

20

Molybhdenum as Mo

GL/EN-INS/SOP/22

BLQ(L0OQ:2.0)

mg/kg

2

Nickel as Mi

GL/EN-INS/SOP/22

591

mg/kg

22

Zincas Zn

GL/EN-INS/SOP /22

23.46

mg/kg

Z23

Cobaltas Co ™

GL/EN-INS/SOP/22

2.92

mg/kg

ilote: BLQ-Below Limit of Quantification, LOQ-Limit of Quantification. * Non NABL Parameter.

/

1

i

¥, Murugesan Siroet

End of Report........
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[',L,-"ag MABL ACCREDITED AS PENUISO/IEC 17025 : 2017, CERTIFIED AS PER 150 9001:2015 & 150 45001 ; 2018

TEST REPORT

ULR NO: TC850221000000561P
Repart No ;. EN21020056-09 Report Date ;08 Mar202i

SAMPLE NOT DRAWN BY LABORATORY

Customer Name i M/S. Tamiluada Pollution Contitol Boakd
Customer Address : PlotNo.149-A, SIPCOT Industrial Complex,Phase-1,Dharga,Hosur-635126
| Sample Description :  Soil
Sample No ¢ EN21020056-09
Sample Location : South Side of Municipal Dump Site
' Lat:12.73155 Sample Collection i 25 Feb 2021
_ Long:77.91810 Date & tline 2.30 PM
ISample ldentificadon  : HSR-NGT-59/2021 Sample Neceived on i 26Feb 2021
'Sample Condition ¢ Fitfor Analysis Test Staited on 1 26 Feb 2021
‘Sample Quantity : 1kg o ‘ . .. Test Completed on : 05 Mar 2021
Test recolt
S.No | Test Name Test Methad Results Units
4 Calcium as Ca GL/EN-INS/SOP/22 ! 971 mg/lg
2 Cation Exchange Capacity EPA 9081 ‘ 20 meq/100g
3 Hexavalent Chromium as Cré-+ EPA 3060A/EPA 7196 ~!* " BDL(DL:5.0) mg/kg
4 Iron as Fe GL/EN-INS/SOP/22 ' 9168 mg/kg
: 5 Magnesium as Mg’  GL/EN-INS/SOP/22 wred s 393 mg/kg
! :
E 6 Moisture 1S 2720 (Part 2): 1973 RA: 2015 : 8.1 %
- pH at 25°C 152720 (Part 26): 1987 RA : 2016 5.45 =
8 | PotassiumasK GL/EN/SOP /095 39 mg/kg
9 Sodium as Na GL/EN/SOP/095 . 57 o mg/lkg
10 Total Organic matter 152720 (Part22): 1972 RA : 2015 2.24 %
¢ 11 Antimony as Sb - | GL/EN-INS/SOP/22 BLQ(LOQ:2.0) mg/lg
1.2 Arsenic as As GL/EN-INS/SOP/22 BLQ(LOQ:2.0) mg/lg
13 Boronas B GL/EN-INS/SOP/22 BLQ(LOQ:2.0) mg/kg
14 Cadmium as Cd GL/EN-INS/SOP/22 BLQ(LOQ:2.0) mg/kg
15 Chromium as Cr GL/EN-INS/SOP/22 13.58 mg/kg
16 Copper as Cu GL/EN-INS/SOP/22 8.36 mg/kg
Page 1 of 2 . L
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1s Innovation Labs Pvt Led.

WADBL ACCREDITED AS PER ISO/IEC 17025 : 2017, CERTIFIED AS PER 150 2001:2015 & ISO 45001 : 2010

1>

ORIGINAL

TC - 3582
_ TEST REPORT
Report No ENZ1020056-09 Report Dake 00 Max 2021
3.No | TestName Tesk Methord Results Units

ibrg

Lead as Pb

GL/EN-INS/SOP/22

3.09

mg/kg

18

Manganese as Mn

GL/EN-INS/SOP/22

107.23

mg/lg

19

Mercury as Hg

GL/EN-INS/SOP/22

BLQ(LOQ:2.0)

mg/kg

20

Molybdenum as Mo

GL/EN-INS/SOP/22

BLQ(LOQ:2.0)

mg/kg

21

Nickel as Ni

GL/EN-INS/SOP/22

6.87

mg/kg

22

ZincasZn

GL/EN-INS/SOP/22

9.12

mg/kg

23

Cobaltas Co ™

GL/EN-INS/SOP/22

517

mg/kg

b .‘\ E ;-|F‘E |

Wit

+ Note: BLQ-Below Limit of Quantification, LOQ-Limit of Quantification. * Non NABL Parameter.

BN Of Report.......,

‘.ﬁ.m;“[ e, Murinesan Sireet
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(g GLens Innovation Labs

NADL ACCREDITED AS PERUISO/ICC 17025 ¢ 2017, CERTIFIED AS PER IS0 900 1:2015 & 150 45001 ; 2018

Glens

ReportNo

Customer Name
Customer Address
Sample Description ¢ Soil
Samnple No

Sample Location

TEST REPORT

ULR NO: TC858221000000562P
EN21020056-10

Repoit Dake

SAMPLE NOT DRAWN BY LABORATORY

M/S. Tamilnadu Pollution Control Board

EN21020056-10

South East Side of Municipal Waste Dump Site

Pvi

Plat No.149-A, SIPCOT Industrial Complex, Phase-l, Dharga, Hosur-635126

ORIGINAL

| tcl

¢-

08 Mar 2021

Lar:12.73492 Sample Collection 25 Feb 2021
| Long:77.91950 Date & time 3.00 PM
Sample ldentification HSR-NGT-5§10,/2021 Sample Received on 26 Feb 2021
Sample Condition Fit for Analysis Test Started on 26 Feb 2021
' Sample Quantity 1kg . Test Cojnpleted on 05 Mar 2021
Test result
 S.No | TestName Test Methosdl Resuls Units
1 Calciumn as Ca GL/LN-INS/501/22 1144 mp/lg
2 Cation Exchange Capacity EPA 9081 18.2 meq,/100g
3 Hexavalent Chromium as Cré+ EPA 3060A/EPA 7196 BDL(DL:5.0) mg/kg
4 Iron as Fe 'GL/EN-INS/S0P/22 9992 mg/kg
5 Magnesium as Mg 'GL/EN-INS/S0P/22 327 mg/leg
6 Moisture (82720 (Part 2): 1973 RA: 2015 7.0 Y%
7 pHat 25°C IS 2720 (Part 26): 1987 RA : 2016 5.58 o
e 8 Potassium as K - GL/EN/SOP/095 39 mg/kg
9 Sodium as Na CL/EN/SOP/095 - 75 _ mg/kg
10 Total Organic matter IS 2720 (Part 22): 1972 RA : 2015 2.81 %
i Antimony as Sb GL/EN-INS/SOP/22 BLQ(LOQ:2.0) mg/kg
, 12 Arsenicas As GL/EN-INS/S0pP/22 BLQ(LOQ:2.0) mg/kg
: 13 BoronasB GL/EN-INS/SOP/22 BLQ(LOG:2.0) mg/leg
14 Cadmium as Cd GL/EN-INS/SOP/22 BLQ(LOG:2.0) mg/kg
15 Chromiumas Cr GL/EN-INS/SOP/22 14.75 mg/lg
16 Copperas Cu GL/EN-INS/S0P/22 14.47 mg/kg

# Gifr et lanry Sl i w1 | v 4 1§ " ST R ITPINETURE .t (MeaRepnyr R . BP SRS e i’ ) . "
;“'ﬂ"‘”, Ist Floor, Sri Jothi Complex, Murugesan Street, Balavinayagai Nagar, Arumbaliddam, Chennaj
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Innovation Labs Pvt Ltd.

MABL ACCREDITED AS PER ISO/IEC 17025 £ 2017, CERTIFIED AS PERISO 9001:2015 £ 150 45001 : 2018

TEST REPORT =
Report No ENZ21020056-10 Report Date ;08 Mar2021
o | Test Nanne Test Method Resulis Units

17

Leadas Ph

GL/EN-INS/SOP/2.2

4.645

meg/kg

18

Manganese as Mn

GL/EN-INS/SOP/22

115.29

mg/kg

19

Mercury as Hg

GL/EN-INS/SOP/22

BLQ(LOQ:2.0)

mg/kg

20

Molybdenum as Mo

GL/EN-INS/SOP/22

BLQ(LOQ:2.0)

mg/kg

21

Nickel as Ni

GL/EN-INS/SOP/22

6.65

mg/kg

22

Zincas Zn

GL/EN-INS/SOP/2.2

15.55

mg/kg

23

Cobaltas Co*

GL/EN-INS/SOP/22

4.73

mg/lkg

Note: BLQ-Below Limit of Quantification, LOQ-Limit of Quantification. * Non NABL Parameter.

0
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, Murugesan Sireet

End of Report........
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MADL ACCREDITED AS PLILISO/IEC 17025 : 2017, CERTIFIED AS PER 150 9001:2015 f 150 45001 : 2018

UL NO: TC858221000000563P

ORIGINAL

nnovation Labs Pvt Ltd

L.

TC - B&Q2

WARNIMG: Altention is drawn o the linitations ol Lhe thni]:ly, Indenmmilication and [urlsdictonal issues established there inany haolder of s

contained hereon veflex the company's fndings al the Ume of its Intervention of 1y and within the liaiis of cllent's  Tnsteactions, if any. The campany's sale 1o

ane this docunient does not exonerate parties Lo a uansaclion lrom exerclsing J1l thaie rights ol obligations under e e acion ¢

clinhant

Report No EN21020056-11. Report Date 08 May 2021
SAMPLE ND_'I" DRAWN BY LAEORATORY
Customer Name M/S. Tamilnadu Pollution Contiel Board
' Customer Address Plot No.149-A, SIPCOT Industrial Complex,Phase-[,Dharga, Hosur-635126
Sample Description Soil
Sample No EN21020056-11
Sample Locarion Inslde the Premises of Dumpsite Cleaned at Present
Lat:12.73707 Sample Collection 25Feb 2021
Long:77.91948 Date & time 03.30PM
Sample Identification HSR-NGT-511/2021 Sample Received on 26 Feb 2021
. Sample Condition Fit for Analysis Test Started on 26 Feb 2021
! Sample Quantity 1kg _ , ; ... Test Completed on 05 Mar 2021
Test resnlt:
~ S.No | Test Name Test Method Results Uuits
' 1| Calelumas Ca GL/LM-INS /S0P /22 1019 ing/kg
2 Cation Exchange Capacity “EPA 9081 S 10.0 meq,/100g
3 Hexavalent Chromiwm as Cr6+ | EPA 3060A/EPA 7196 | BDL(DL:5.0) mg/kg
4 Iron as Fe “GL/EN-INS/S0P/22 ‘ o 4285 mg/kg
5 Magnesium as Mg “GL/EN-INS/S50P/22 ! bl 608 mg/kg
6 | Moisture 118 2720 (Part 2): 1973 RA : 2015 - BT %
7 | pHat 25°C 1S 2720 (Part 26): 1987 RA : 2016 8.3 -
8 Potassium as K GL/EN/SOP/095 86 mg/kg
9 Sodium as Na GL/EN/SOP /095 : 165 mg/kg
10 Total Organic matter 1S 2720 (Part 22): 1972 RA : 2015 1.72 %
11 Antimony as Sh GL/EN-INS/SOP/22 BLQ(LOQ:2.0) mg/kg
12 ArsenicasAs GL/EN-INS/S0P/22 BLQ(LOQ:2.0) mg/lg
13 BoronasB GL/EN-INS/SOP/22 BLQ(LOQ:2.0) mg/kg
14 Cadmium as Cd GL/EN-INS/SOP/22 BLQ(LOQ:2.0) mg/lig
15 Chromium as Cr GL/EN-INS/S0P/22 4.42 mg/kg
16 Copperas Cu GL/EN-INS/SCP/22 2.58 mg/kg
Page 1 of 2 }
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Iy GLens Innovation Labs Pvt Letd.
GL “:‘q“"{?: MADL ACCREDITED AS PER ISQ/IEC 17025 : 2047, CERTIFIED AS PER 150 9001:2015 & 150 45007, 3 2018 )
TC - 8582
TEST REPORT
Repoirt No ¢ ENZ21020056-11 Report Date : 08 Mar 2021
C.No | TestName Test Method Results Units
12 Lead as.i’_la GL/EN—IN&/-F;bl;/ZZ (e 27-?; mf;/]-cg -
18 | Manganese as Mn GL/EN-INS/SOP/22 51.41 ' mg/kg
19 Mercury as Hg GL/EN-INS/SOP/22 BLQ(LOQ:2.0) mg/kg
20 Molybdenum as Mo GL/EN-INS/SOP/22 BLQ(LOQ:2.0) mg/kg
21 Niclel as Ni GL/EN-INS/SOP/22 3.16 mg/kg
22 Zinc as Zn GL/EN-INS/SOP/22 12.60 mg/kg
23 | CobaltasCo* GL/EN-INS/SOP/22 2.04 mg/kg

Noie: BLQ-Below Limit of Quantification, LOQ-Limit of Quantification. * Non NABL Parameter.

....... End of Report........
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